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.
Opposing the OA with a copy to thewﬁav\ %
for the applicant, List this OA for admiégion
hearing on 5,6,92. We make it c¢lear that no
further adjournment will be granted for the

respondents to file their counter,

IR
(ATCSR)

_ M(J) -
Mr,M.Srinivas, for the applicant and
Kum,Nagavani for Mr,K.Ramulu, for the Ce8ton-
cdents were present, MA,146/92 is moved by
Mr, M, érinivas for permission to file a single
petltlon on behalf of all the aUpllCcnb

It is evident from the pleadings that the
applicants herein belong§to Grade-III and

. [Grade~-II Fitters in the Mechanical Wing of

ﬂm&r\a meny oR W)

e OA Qg Pec The

(vdey oAb 5-6-98
& nuy Cavried Ougk

as
“}ﬁl b

p—

Vijayavada Loco Shed. There can b91;ﬁéomm0n
cause of action for poth grades of Fitters,
In view of this position we direct the
Advocete for the applicant to restrict his
prayer only to Grade~III fitters among the
applicents and meke suitable amendment in the
OA §é80; Buu we makeﬂat clear that Grade-II
Elttcra ﬁafthe apﬁllcantghgreln would bhe at
liberty to file seperate OA, After the
amendment as ordered above is made list this
OA for admission hearing, Farnish a copy

of the order tio the  Advocate for the applicant
by 8.6.1992,

(3ABG) (HTGSR)
M(A) M(J)
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On a reguest by Mrs. Nagavani
on behalf of Shri K. Ramulu, standing %
for Railways, list this c:se on 5-2—93£ﬁ

o g

HREBS <SR
M(A)

S5tanding counsel is present and if
Post on Tuesday, the 9-2~199

r
{_ .'JP

Ms, Nagavani on behalf of M

has to mention the purpose for whi

posted today.
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// 10,3.95, Mr, M.Srinivas This 0.A, was filed praying.for a
(Not present) :
Mr. C.Venkata declaration that the Applicants are
Malla Reddy, entitled for promotion to higher ¢a
-8C for Rlysg ~ " - oY v .

alongwith the Fitters under the El
wWing from Grade III to Grade II a
Grade II to Grade I on the basis: T y—
/respective /seniority or in the alternative.\
promotion policy in the ratice
excluding the Artisan categq. -
Mechanical Wing under the s’é)_“ &
: ”“»a o
No ‘one is present for the/-,. = 7*
though the 0,A, is listed s

The 0.A. is iﬁ:Tissgd fo/
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shri N.Srinivas

=2nrl Ne.otlhlvas
Shri C.Venkata Malla

Reddy, SC for Rlys.,
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- Po be added in the
hearing on 15,7,.96.
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ORDERS OF THE TRIBUNAL

' 22.10.96,

23~10-96

i v bl

Counsel for the spplicant Shri
M.Srinivas is not present, sShri C,V,Malla

Reddy, Standing Counsel for the respondents
At tﬁe reqiest of Shri s.Ramakrishna Rao
on behalf of Shri M.Srinivas adjourned to -
tomorrow, First on board, //

P

HMGCJ s

M(A).
OA Dismissed vide separate prder.

{
|
!
Order on seperate shaets, cosis, l
&, we
Ol ad
HHRP) (HmGCa)

m(a) vC




CENTRAI, ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH .: HYDERABAD

ORTGINAL APPLICATION NO. 83 or 1992

Shri @ -5 ﬂ’Q” ™" w\ﬁq E/Lf f @"“— L oant (s}l

Versus ' -‘ '

¥ | : L3 b

Resvnndent (s)

This Application has been submitted to the Tribuunal by

m . e jth;QFv7~ . - : _ Advocate

‘under Section 19 of the Administrative Tribunal Act. 1985 and
same has been scrutinised with refererice.to the §5i3ts‘mentioned

.in check list in the light of the provisions conta...»d .1 the:

Administrative Tribuhnal . (Procedure) Rulés, 1987.

The Application has been in order and ma- be listed

for admissiotr on *quﬁaljﬁm““"J
¥,
-t
3
/ ‘ -
{ L Ig ' - L —




Particulars to be examined

Endorsement as to result of examination

10.

1.

12,

13.

14,

15.

i6.

7.

18.

Has the index of documents been filed and has the
paging been done properly ?

Have the chronological detaiis of representations
made and the outcome of such representation been
indicated in the application ? :

Is the matter raised in the application pending
before any court of faw or any other Bench of the
Tribunal ? :

Arc the applicationfduplicate copy/spare copies
signed ¢ )

Are extra copies of the application with annexures
filed.

{(a) Identical with the original
{b) Defective
¢) Wanting in Annexures
No.viveenJPage Noso e e
d Distinctly Typed ? o

Have full size envelopes bearing full address of
the Respondents been filed ¥

Are the given addresses, the registered addresses ?

Do the names of the parties started in the copies,
taily with those indicated in the application?

Are the translations certified to be true or sup-
ported by an aff:davit affirming that they are
true ? : ,

Are the facts for the case mentione under item
No. 6 of the application.

{(a) Congise ?
(b) Under Distinct heads Y
(c) Numbered consecutively ¥

(d) Typed in double spacc on one side of the
paper ¢ '

Have the particulars for interim order prayed for,
stated wich reasuns?

7
3
)

2

£

[

1
.,

~

-

PR 1

i o e
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CENTRAL ADMINISTRATIVE TRIBUNAL
. HYDERABAD BENCH

APPLICANT (5).. . ﬂc"”““j:l\&(“fé‘*
RESPONDENT (5). 51,705 .8 Mﬂ), P"d("“"”a‘?’@*

Particulars to be examined N Endorsement as to result
. of examination '

. [
1. Is the application Competent ? ’L(
2. (a) Is the application in the prescribed form ? (7
{b) Is the application in paper book form ? <

)
(c) Have prescribed number complete sets of the S
application been filed ?

3. Is the application in time ? L‘\
If not by how many days is it beyond time ?

His sufficient cause for not making the applica- ——
tion in time, stated?

4. Has the document of authorisation | Vakalat
name been filed ? v :

5. Is the application accompanied by B.D:/I.P.C.

for Rs. 50/~? Number of B.D.[ILP.O. to be 7
recorded.

6. Has the copyfcopies of the order (s') againsi which. L
the application is made, been filed? ?

7. {a) Have the copies of the documents relied upon
by the applicant and mentioned in the appli- Ll
cation been filed ? -

(b) Have the documents referred to in (a) above
duly attested and numbered accordingly ?

(¢) Are the documents referred to in (a) above - >
neatly typed in double space ?
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I THE CENTRAL ADMINISTRATIVE TRIBUNAL :: HYDERABAD BENCH
KT HYDERABAD.

0.AsNo. * €7 of 1992

Betweans |

K. Srinivasulu and 24 others . ses Applicants
and

The General Manager:

South central Railway, . \
Secunderabad and .ti‘-ﬁeﬁf othors eee Respondents

The Anended O.A. g £iled coufining the application to
25 applicanta who are werlring as Grade III fitters in the.

Respondent Oxganisation at Vi‘jaymwada ‘:;J.ec;tric Loco Jhed,

3 - | . . — hamt - 1W/-\

Y

pates 16/08/92. COUNSEL FOR THE APPLICANTS.

Hyderabade -
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IN THE CENTRAL ADMINIS‘IRATiVE TRIBUNA LS :HYD ERABADL BENCH
AT HYDERABAD,
(APTLICATION U/SEC.19 CF THE ADMINISTRATIVE
TRIBUNAL ACT, 1985)
O.A.NO., 87 Of 1992
Betweent _ N
K.Srinivasulu and others . .Applicants
and
The General Manager, S.C.R., .
Secunder abad & 3, others . esRespondents
“ . .‘ﬁ'*fn‘%‘.ﬁ'hh-p‘hﬁﬂﬁw‘ﬂ“ﬁﬂﬂh*l-ﬂ ----uﬁ
’ _Anre x.No, Description of document and date  Page Nos,
| besc:iption of Events
Applicabion o T -1 =13
Index to Material Papers
- {Anre xure-wise mentioned
separately) 1 -17
- fzf . _ 7 | | | | ”

FOR USE IN THE TRIBUNAL'S OFFICE:
DATE OF FILING ]

or receipt by Post,

Registration No,

Signature

for REGISTRAR

~ y | I R S T ATV g e i o S
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IN THE CENTRAL ATMINISTRATIVE TRIBUNALs HYDERABAD BRANCH

AT HYDERABAD,

BETWEEN)
1. X. Sreenivasulu §/0 K. V. Subbaiaho
-aged 36 yearss
2+ &8k.abdul Basheer 8/0 sx. Kamutidhin,
aged 39 years.
3¢ D. Veera Raghavulu 8/0 thrupathi,
aged 37 yearss :
4, K. Durga Raoc §/0 K. Narasﬂmha Rao:
aged 37 years.:
S« M, Nageshwar Rao 5/0 M, Eabu Rao.
aged 38 years.
6. Ka Ve Durga Rao 8/0 Ke Arpa Rao,
aged 36 yearses »
7. I. Govardhana Babu 3/0 G Huthyalau.
aged 37 yearses
8s Re V. Krishna 8/0 R. Sreeramulu,,
aged 39 yearss
9. P. Raghavan 5/0 P. Kalupun, '
aged 42 yearse .
10, M.V.V.D.Prasad s/o M. Nac;eswar R30,
aged 30 years.
1l. K, Halayadri-s/b‘ﬂusaliah;
aged 38 years.
12, A. Lakshmana Rao S/o0 Samdraluy,
aged 35 years.
13. X. Balaramaish S/0 K, Pullaiah,
aged R 35 years.
14, XK. Krishna Hurthy 8/0 K. imkmaa
' aged 35 yesars. .
i5. abdul Razak /0 Abdul wWaheed,
aged 38 yearses :
. 16+ ¥, Subba Rao 5/0 Maraiah,
aged 38 vears,
17. As Nageshwar Rac §/¢ A Veeraawany.
-aged 36 vears.
18.  K.8.S.8astry 8/o x.s.sast:ry.
. aged 36 years. ‘
19, Ds Ganesh Vvema 3/0 D.V.V;H.G.Raju
aged 38 years.
20. K. Harl Krishna 5/0 K. Narasimha Rao,
aged 36 years.,
21. K, Eswaralah 5/0 K. Pakeeralah,
aged 38 years.
22. D. @Gangadhar 5/0 D. Babu

aged 37 years,

'.2’.



N

23. M, Nageshwara Rao S/0 M. Ramiah.

24.

25. M. JOQa Rao S/0 M. Laxmgna aao

1.

24

3.

T EL

aged 26 years.

V. Ravindra Raju 5/0 Thirupathi iRaju, -

aged 35 years.

aged 34 yearse.
-
The @eneral Manager; -

South Central Rallway,
Secunderabad.

The Divisional Railway aauager.

Traction Ralling stock,
South Central Ralilway,.
Vijayawada.

The Chief Personnel Officer,
‘Head Quarters Office, - :
Personnel Branch,

South Central Railway
Secunderabad.

particulars of the applicants:

Nane of the applicanta

Nameas 0f the Father

Ages of the applicants
Designation & Particulars

of Office in which employedi .

Office Addresa

Address for service of -
notices

«sRegpondents,

As showhh in cauge 'tit‘:le

"All are work.tag as

Fitters,Traction
Rolling stock. Blectric

. Loco Shed. S«CeRallvay

vijayawadas

- M/8 Ms Srinivas

Ve Subralmanyam

. Advocates,
3=4=526/21,
“MALLIK A"

- Barkatpura,
Hydeaagbad « 500 029



11e

c)

?a;ﬁ:icuiars of the Postal Ordersy
a) No, of Indian Postal Order:

b) Postal where obtained :
¢) Date of Postal order | t
@) P.0. at which payable

12,

13. -

| d) Qavers

Hyderabad Bech, Hydersbad,

%

Details of Indexs

Index of m-ateriél papers 1s filed herewith
Enclousresal '

a) Material Papers

'B) Vakalath

©) Postal Order and

L

QOUNSEL FOR THE APPLICANTS _ S  APPLICANTS

‘I, Ke Srintvasulu son of sri R« Vo Subbaian, aged about ()

Years, Occupations Ratlway Employee, E‘ittez&@i:ade-ﬂx Electri—

. -Ioco Shed, Vijsgyawada h'avisng been temporarly come down to

Hydecabad to hereby verify that the contents from paras 1 to
ere true and correct to our knowledge, 1nfazmatiqn and belieflN
amd as pér letal advice and' that we have not suppressed é.ny
material facts and I have authorfsed to file this applicatior=
on }Sehalf of other appiicants. |

Hyacr abad | APPLICANT

To

The Reglstrar, | |
Central Administrative & Tribunal,

COUNSEL FOR APPLICANT, -
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ST TN THE CEUTRgL #DHINISTRATIVE TRIBUIAL : HYDERABAD BHANCH

# gencHChsE ™ " T . B
. Vecar229 ,HT HYDEZABAL, TA‘LW ‘sv

( APPLICATION U/SEC. 19 OF THE ADMINEETRHTIVQ TR IBUNALS' ACT,19885)

5 BufNo. gjr of 1992 _
fi‘«'\}} ' ' .o
w Between @
D.S5.R.C.Murthy & 49 Others _ ... Applacants
| Rnd
~
The General Managexr, S.C. te,y , _
Secunderab:d & 3 Others ... Hespondents
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IN THE CENTHAL AEMINISTHATIVE-TRIBUMﬁF : HYDERRE%D

AT HYLZRABAD,

Between ¢

1.

1€.

12.

12,
148.
.15.
16,
18.

18.

28 .
21,

22.

D.5.R.C.lurthy, s/o. B.V,.S.Chalapathi,
aged 31 years. e

Sk . Abdul Basheer, s/o. 5k. Kamuridhin,
eged 39 yeers. T :

s/o.
M.Ravi Kumazx, M.J.Charles, eged 32 years.

D.Veera Raghavulu, 5/0. Thlrupdthl,
aged 37 years,

K.Durga Reo, s/o. K.Narasimha Rau,
aged 37 years.

M.Nageswara Rao, s/o. M.Babu Rag,
aged 38 yesrs.

KeV.durga Rao, s/o. K. ﬂppa Raao,
aged -36 years. '

t.Govardhana Babu, s/o. G.Muthyalu,
aged 37 years,

P.Nageswara Raao, s/a. F. Pukceraldh,
aged 38 years,

R.V.Krishna s/o. %.Sreeremulu,
aged 39 yeers,

P,Raghavan, s/o. P.Kelupun, aged 42 yrs,

M.V.V.D.Prasad, s/o. M.Nageswara Rao,
aged 38 years.

VeVenkateswara Raon, s/o. V. hctBSWura Rao,'
aged 37 ysars,

S.Venkateswara Rao, s/o. S.lagarathnam,
aged 37 years,

K.Malayadri, s/o. Musalaish,
aged 38 yeers,

#,Lakshmana Rao, s/o., Samudralu,

‘aged 35 years, ‘ k.;

K. SrEEnlva=ulu, s/o. K.V, 5ubbaldh
aged 36 yeors.

C.Mchan; s/a. V. Chinnaya Chary,
aged 40 years.,

V. Sreenivasulu, s/o. V. Penchalalah
aged 34 yeers.

K.Balaramaiah, s/o. K.Pullaizh,
aged 35 years,

K.Krishna Murthy, s/o. K."n nkamma,
aged 395 years, ‘

i . —_
K.SlVasankara\Raﬂ, S/D. K.ﬂnkamma,
aged 32years,

BRANCH
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23,

24.

25.

26.

27.

24.

29.

30.

31.

32.

5.Chakradhara Rao, s/o. Satyansrayana,
aged 34 years. .

K .Bapana Rao, s/o. K.Bepanaish, aged 38 years.

B.S5ri Sai Ram, s/o. B.Balagopal,
aged 37 years.

Abdul Rahood, s/o. Abdul VWaheed,
aged 38 years.

A.Mallikharjuna Rso, s/o. A.Kannizh
aged 31 yesrs, .

N,Subba Rao, s/o. Maraiah, aged 38 years.

Ch. Subashchand:a Bose, s/o. Suraiah,
aged about 40 years. :

R.Arjuna Rao, s/o. R.Nagalingaiah,
aged about 30 years,

Judsti Bag s/o. Bard Bag, &ged about 35 years.

A.Nageswéra Rao, -s/a. A.Qeeraswamy,

~aged about 36 years.

33..

34.
35,
36.

3T.
3a.

39.

40,
41,
42,

43,
44,

45,

K.S.S.Sastry; s/o. K.S.Murthy, aged 36 years.

D.Ganesh Varma, s/o. D.V.V.N.G.Raju,
aged 38 years.. :

KB.Hari Krishna, s/o. K.Narasimha Rao,
aged 36 years.

K.Mandly, s/o. K.Simon, aged about 39 years.‘
Ch.Rama Murthy s/o. Tata, aged sbout 3B years.

K.Eswaraiah, #ge s/o. K.Pakeeraiah,
aged 38 years.

D.Gangadhar, s/o. D.Babu, sged about 37 years.

ﬁ.Nageswara Raoc, s/ov M.Ramaiah,
aged about 26 years.

S.Y.K.Nageswara Rag,
aged about 30 years.

V.Ravindra Raju, s/o. Thirupathi Raju,
aged about 35 yeers.

M.Joga Rao, s/o. M.Laxmana Rao, aged 34 years,

Ly

P.Saibabu, s/o. Venkatadri, aged 38 years..

D.V.B.,Charyulu, s/eo. A,B.Charyulu,.aged 38 years.



46.

1]
G .
-

N.Jayaramaiah, s/o. Ramansiah,
aged sbout 36 years,

47. 3.5.P.Babu, s/o. Sriramulu,

48,
49.

30.

aged about ¥ yesrs.

I.Prasadd‘.ﬁabu, s/o. I.Chandra fouli,
aged sbout 35 years.

V.Koteswara Rao, s/o. V.HKenga Kao,
aged asbout 36 years.

g.Rama Rao, s/o. P.Remanaish,
aged about 36 years.

A n d

The General Manager,
Socuth Central Railway,
Secunderabad. : :

The Divisional Railway Maneger,
Traction Rolling Stock,

South Central Railway,
Vijayawada,

The Senior Divisional Engineer,
(kama Electrical LOco-shed)
South Central Railway,
Vijayawada,

The Chief Personnel Officer,
Headquarters Bffice,
Personnel Branch,

South Central Railway,
Secunderabad.

DETAILS OF THE APRPPLIC ATION 3

1. P

el o I vl 11}

articulars of the Applicamts

. Nemes of +the spplicants )

. Name of the skkuxx father ¢ _ . :

. Ages of the applicants { As shown in cause title.

. Designetion & Particulars | All are working as Fitters,

of office in which employedl Traction Rolling Stock, -
. Office address - ~§ Electric Loco Shed, S-Crﬂly,'
' . Vijpayawada,

. hddress for sexrvice of /s, M. SRINIVAS &

‘notices. : © V., SUBRAHMANMAM,
3-4-526/21, "MALLIKA",
BARKATPURA, -

... Applicents

..+ Respondents

HYDERABADY&SGD 027.. )
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2. Earticulaia of the respondents 3

. Nemes of the respondents {

. Names of the fathers . {

nges of the respondents 0 _

, Designa’tion & Particulars b -

of office in which employed. AS SHOWN IN CAUSE TITLE
g, Qffice sddress.

f. nddress for service of
notices.

oD T ow

3, Particulsars of the order against
which application is made.

s, Order : No.B/E.150/TRS.T.T
12 9) and
b, Date H

29-01-1992

-.

Divisional Railway Manager,
TractionRolling Stock,
Vijesyewada,

B, Passed by

d. Subject in brief :-

The applicants are proying for declaration that
they are entitled to be promoted for higher cadres in service

as Fitters slong with the persons from Electrical Wing from

the date of their initial appointment with all consequential

benefits based on ihe szniority.

4, Jurisdiction of +he Tribunal :

RN

The a@applicent declares that the subject matter
of relief which he weats 1is within the jurisdictiontof the

Tribuna&l under Section 14 of the Tribunal,

5, Limitation 3 -

The applicant further declares that the epplication
is within "the period of limitation prescriﬁad underlSectian

21 of the fAdministrative Tribunels #Act,1985.

6. FACTS OF THE CASE &-

The applicants submit that the Electrical Loco-Shed
at Vijeyawada waes started in the-year'1979; In the said Loco-

Shed there are two wings - viz,.,, Mechanical and Electrical.
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The applicants have worked in the Soudth Central Railway
at Qarioﬁs'places as "Kalasis" and "Kalasi Helpers™,
Subsequently they weré appoin{ed as “?ittars“. The sppli-
cants submit that the Fitters post h;$ three categories -
Grade-1I1, Grade-II snd Grade-I. Fitter Gradé-III falls
above.{he categorylof Kalasi Helpeés. Thezappmicanfs
submit that there is 25% guota for serving gmﬁloyees.
Under this 25% quota some of the applicants have been
prumotea tg Grade-I1Il Fitters from Kelasi Helpers. However,
the rESpDndehtS‘alSO aépointed cther persohs including some
of the applieants hereip directly as Grade-1II Fitters..
Graée-III Fitters under botﬁ the wings i.e.; Electrical and
Mechanicalqare appointed through & notification issued by
“the respondents., Accordingly the persons whoever are
interested may éhose the respective field that is Electrical
or Mechanical according to one's own intereét. Accordingly
. they will be called for a written test and if one passes
@hfough the test, he Qill be considered for appoinfment
unde; the ssid wing. “The applicants are Fitters WOrking in
the Mechanical Wing, The grievance of the applicénts is
:tbat the pérsong who ere given appointment in the Electrical
Wing are béing promoted to Grade-II‘Fitters"and Grade~1I
Fitters much before the Mechanical Sfaff. Thé applicaﬁts
éubmit that it is unfortunaée that the ﬁechanical Steff are
being left behind in Category~III while their contemporaries
in Category IIl of E£lectrical ﬁiﬁg are being promoted to
Category-11 aha Cetegory I respectively., This is because of
the present policy of 60:40 ratio. o

The applicants submit that in the year 1979 when

the Loco Shed wes started at Vijayawads about ‘80 persans were

absorbed as Electrical Fitters and out of these B0 persons

"about 20 perscns were treated as YWechanical Fitters", 1In

“~
-
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the year 1980 about 50 persons were tesken as Mechanical

Fitters. Consequently the 20 persons who were treated

as Méchanical Fitters out of the Elesctrical Fititers have

become seniors tc these 50 persens.

The applicents submit that there is another
category called "ARTISAH CATEGORY" in the said loco-shed.
The seid Artisan-ﬁategory wefkers are the silled workers

namely - Machinists, Jurners, Welders, Painters, Drivers,

Gas-Llutters, Carpenters etc., Ths various categafies of

workers in the above shed ere 2 s follows

1. Kalasi

2. Kalasi Helper as Basic Fitter ;

3. Fitter Grade - III

3. Fitter Grade - II{Promotion/Feeder Post from

- Fitter Grade-I1I1)
5. Fitter Grade - I .

The applicants submit that the Divisional Railway

Manager ~ 2nd respond ent has recruited about 80 parsons vide
Employment Notice No.B/P. 563/11 TRS dated 7-12-1979 as

Grade-III Electrical'ritters._ Bythe Proceedings dated 11-4-84

The Divisional Personnel Officer (Personnel Branch), Vijayawada

AT

in Memo MNc.d/P 671/II/THS\§bDut 12 persans of this Grade-I11

~

personnel were converted as Mechanical Fitters. In the month
of r‘*-pr'i].,1'5H34 all-these 80 persons-weré promotad‘to érade-II
Fitters, These include the 12 persons who were converied as
Mechanical Fitters just before the promotion to Gréde-II. The
2ppliconts éubmif that these 12 persons zre included iﬁ.the
Mechanical Wing were promotesd to Grade-II Cadre on par with

the Electricel staff. Thus resﬁribtihg‘theichances of other

Mgchanical Staff of their prometion. The appiicants submit
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that the Méchaniéal staff at presznt are not being promoted
along with the Electrical Staff to thé higher cadres. The
applicants submit that videﬂg;ﬁceedings dated 15-09-1980
AN
in No.B/P,.563/11/Traction of the Divisional Railway Maneger
(Personnel) foice, recruitment/selection was condu;ted_fur
fecruiting-ﬁrtisans of Trawrction quling Stock and TRD
organisations fTrom sérvimg employees in Classniv Ca%egdries
i.e., like semi-skilled, unskilled and substitues/casusl
labour working in Railway E;ectrication Project as well as in

open lins, Under the said'proceedings 23 persons were taken

as Welders, Machinists, Turpers and about 21 persons were

taken as General Fitters and 10 others were taken as Diesel/

Tractor/Motor Mechanics., The applicants submit that in the
vear 1984 these persons were promoted to Grade-II Fitters

cadre. The applicants submit that sbout 23 persons of the

_Artisan Staff have been included in thes seniority list of

Mechanical Staff and were promoted to Grade-~II in the yeer

1984, The apnlicants submit that as a resul{‘qf the inclusion
of the Artisan Steff in the sendority list of Mechanicel

Fitters the chances.of the other Meghanical Fitters for the
promaticn to Category-Il have become bleak, The applicants
suomit that some of t he applic ants were appointed as Fitters
GradsuIII'in the year 1983 elong with others. In the yéaf

1987 the perécns who were appointed under the Electrical Wing
were promoted to Grade-II, whermsas the persons under the Mechaw
nical Wing remainzd to be in Grade-III %ill 1988, Ffor instance
the "pplicant No.1 who was appointed as Fitter Grad;QIII'in
1983qalong with-B athers who were appoin%ad as Electricél Fitters,
He was promoted to Grade-II post in.the yeer 1988 wgéreas the
£lectrical Fitfers under Giade-III were promoted to Grade-Il in
the year 1987. . The applicants submit that the Fitters under

Mechanical Wing are not being promoted along wi%h the Fitters

under the Electricel Wing and no red@sons were assigned-bv the

respondents inspite of their several requests made +o them.

«&é’
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The applicants submit that Junior Electrical Staff are getting
promotions whereas the Senior Mechanical Staff are unable +t0
get promotions. This resulting in grave injustice and agony

to the applicants.

The applicants submit that the 'Kalasis' are asked

to opt wnile being promoted to post of 'Kalasi Helpers'. There-
after they are required +to be promoted to the post of Grade-III

Fitter in the respective wings, Those who have opted for
€lectrical Wing were able to piograss_and were being promoted
to higher cadres, while the chances are becoming restricte for
_the pEISDng in the Mechanical Wing, To overcome this situation
the Personnel Branch, Headquar{ers_ﬂfficg 8t Secunderabad vide —
Proceedings No.P.{EL)694/SenghALXIII/Sub. 14 dated 23-10-1991 A‘iﬁ
has taken a decision in consultation with the Chief Electrical
Engineer that in future while filling up of irtisan Posts of
Grade-I11 of different trades whether under Mechanical or
Electrical Wing the Kelasi Helpers in grade [c.500-1500
irrespective of their 4reade on which they are assignea e,
Electrical or Mechanical will be +trade-tested for suitabhility,
for promotion, irrespective of +he postof hArtisan Grade-I1I
according to their seniority and availability of the vacancies
in the respective wings, The @pplicants submit thet under this
revised policy now there is na differentiation between the
€lectrical Kalasis end Mechanical Kelasis, BHgth will be consi-
dered together‘basing:un their senicrity for brade-III Fitter
in the Yrespe=ctive Wings, Tﬁe dpplicants submit that pPEXSONS
who are taken in‘the-Electrical_Wing ére being promcted ta
Grade-II from Grade-III much before +the persans from the Mecha-
nical Wing, The ratiﬁ of promotiqns is 60 : 40. Uﬁder this
ratio Mechanical Staff will naturally be denied the promotion
along with the- Electrical Staff as the ratio spplicoklen i

is more +to Eiectrical Stoff than the Mechanical Staff, The

AV

applicants submi+ that a Tepresentation dated 1-1-1991_ was
. L
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given to the Divisional Heilway Managex (Personnel) bringing

this fact to His notice requesting him to consider the ratio

of promotion to 80 ¢ 50 instead of 60

40 as the'work ;oan

under the Mechanicsl Work is being increased day-by-~dsy. The

list of 'various works under the Mechenical Wing wherein the

applicents are attending to is filed as a material paper, which

mey be read as a.part of this application for better apprecia-

tion of-the facts of the case.

By considering the above vsrigus types of works,

the respondents have to consider the case of the epplicants

for promotion to Fitter Grade-III +o Fitter Grade-I1I, Fitter

Grade-1I to Fitter Grade-l on par with the Electricsl Staff,

The applicanfs'submit that the loco-shed Vijayawads has the

following sanctioned and existing

various posts.

Name of the Post

Fitters Grade-II1
Fitters Grade- I]
Fitters Erade— I
Kalasi Helpers
Hakashs o

Artisan Lategory :

.Sanctianed'

Machinists Grade-I1i]
Eachinists Grade~"I1

Machinists Grade-

None were taken azs

I

Machinists,

_ Blacksmith Grade- T1I
Blacksmiﬁh Grade-I1I1

Carpenter Grade- II]

Larpenter Grade- " 11

Cerpenter Grade-

T

192
164
128
199

68

strength respectively for

Strength

203
159
- 115
B1
263
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The applicents submit that some persons who were appsinted uncer
the fAr+tisan Category have bzen sonverted into Mechanical Fitters
inSpitE'Of the posts available in various types in frtisan Cote-
gory thus depriving the Mepchanical Fitters of their proﬁutional

chances in the year 1984. Those whé are converted as Mechanical
Fitters from the Artisan ([ ategory will haturaily become SEBNLOXS
to the Mechanical 5taff. Thus depriving the Mechanical Staff of

their fair chances of promotions to nigher grades.

The @pplicents submit that the eevised policy taken
by the respondent dated 23-10-1991 for filling up of the Kalasis
and Kalssi Helpers is & heal-thy decision &nd the IESpondént
ought to have taken the same policy even for the nromotions of
Grade-I11 Fitters to Grade-I1 .and Gfadg-ll of Mechanical along
with the s{éff of the Elactfical Wing. However, they have not
done so. The applicants submit that the revised policy taken
for the Kalasi Helpers under the Mechanical Wing has given an
equal opﬁortunify now for the sppointment to Grade-III Fitters
along with Kalasi Helpers under the Electrical Wing. Howsver,
from Grade—III to  higher cadres the policy is not 50:50 but
60:40. o

The applicants submit that the WDr% load in the

Mechanical Wing st the Vijayewads Loco-shed is increased, of
;ate as UAG I and UAG 5-# type Locos that is +the old Locos are
being sent from other Divisional Rai lways to Vijayawéda for

rectification. The same are being wexd %m rectified by the

applicants along with others end the said Locos are put to use.
The seid locos are being used to passenger trsins and goods

trains. Though the track is electrified the Mechanical modifi—
cation is more in the shed before'thellncos are run on the
electric track., It is also pertinent to state tﬁat the recrui

ment is itself is arbitrary because recruitment of Llectrical

et et o AR e A e . e e . 7 -

W

Staff is more than the Mechznicel Staff. They are not taken

equally, Though the work load in Mechanical wing is more

compared to Electrical Work,



"Tribunal for relief.

G

The applicants submit that the Divisgfnal Manager
A -1
(Railway) issued proceedings dated 4-12-1991 for filling up

11 s

+
M

of the vacancies of Artisans Grade-l& Grade-II in Electrical

and in Mechanical Wings. Pursuant to thiés notification the

said vacancies will be filled according to the present ratio.

Under the present policy the number of persons to be promotéd

is less than the persons to be promoted from the Electrical
Wing., The applicants submit that subsegbently the Divisional
) A--I directions

Railway Manager by procesdings dated 29-1—1992L§ssued/to the
Chief Personnel Manager, Vijayawada has fixed the dates of
trade test in order +to fill up all the vacencies in Artisan
Grade-l and Grade-II in Electrical and Mechanical Wing. The
Trade Tests are goiﬁg to be conducted for the said postis from
3—2-1992‘and 18-2-1992. If the respondents are allowed to

: chang-
proceed with the filling up of the vacancies without exXXEREX
ing the ratioc of promotion from 60:40 to 50:50, great

e et —

injustice and herdship would be caused to the applicants. As

stated éupra, the respandents have changed the policy o
recruitment by meking it 50: 50 for the posts of Kalasi Helpers.
However, the‘same has not beén done in the case of Fitters
Grade-I1I.  In the said circumstances filling up of.the vacan-
cies in 60:40 ratio is also in viglation of Artimle‘14 and 16
of the Constitution of India apart fraom being dnfair and
arbitrary. . If the respondents are aliowed to proceed to

fill up the vacancies in the TradevTests which are going to

be held @mn from 3-2-1992 to 18—2—1992,. the very purpose of

filing this Original Application will be defeated.
: ‘

7. Deteils of remedies exhausted :-

The applicants submit that they have no other

e ffective alternstive remedy except to appraosch this Hon'ble
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8. Matter not pending with any other Court etc.:

The applicents declare that they have not filed

any other representation or suit = ic. before any other

judicial forum leading toc the same cause of action.

9.

10.

Relief sought for :

i} Under the said circumstances the applicants most
reSpéctfullg pray that the Hon'ble Tribunal may be
pleased tolpaés an order dr direction decléring that
the applicants are entitled for promotions +to higher
cadres along with the Fitters under the Electricsl w&ég
from Grade-~IIl to Grade-=II and Grade-I] +to Grade-l based
on their respéctive seniofity or in fhe alternatiﬁe fix
the promotion pﬁlicy in the ratio of 50:50 by excluding

the aArtisan category from th= Mechanical Wing undex the

seniority list. The applicants submit. that the respon-
dents are geing ahead to canduct the Tfade Test for the
appointment of Fitters under both the wings for Grade-I1
and Grade-1 from Grade-III vide proceedings dated 4=12-91

and 29-D1~f992. If the ﬂﬁpkimﬂntz respondents are sllowed
to proceed to conduct the tes<%s, the applicants ppay that

injustice. will be caused to the spplicants

-~

;s and-

ii) grant such other relief or reliefs as this Hon'ble
Tribunal deems fit and proper, in the circumstances of

the case,

"INTER IM RELIEF -

For the reasons and circumstances stated supra,
the Hon'ble Tribunal mey be pleased to direct the respon-
dents néf to'proceed to conduct the Trade. Test in pursuance
of the proceedings dated 4-12-1991 and 29-1-1992 pending
final decision on the O.A. énd paés such other order or
orders a@s sre deemed fit and proper in tBe circumstanceé

of- the case.
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11. Particﬁlars'of'the Postal Urders @

o> Ak Aty

a) Mo. of Indian Postal Order @

) , _ \ R !
b) Postal where obtained t cﬁ"% ®
B ’ . { - ! v
c) Date of Postal Ofderxr : 41 gflq: [
" ) _/Q_J-‘&—-—F/ .
d) P.0. at which payable : e*iﬁi““ Ve
. : Sy S {”’
] 3 eﬂw
.o meIB R

12, Details of Index : _ 7 | -

Index of ma terlal papers is fll?d herewith,

13. Enclosures ¢

a) ﬂatarlal papers
b) Vakalat
c) Pcstal'Drder.and'

| dj Covers

2y Pa.éu.).
.
B D SacRoaldoa Tom
 Counsel for the Applicag'}:s . F\Qplicants ﬁ-ﬁ)l«tw\"

~O |
VERL TLCATH oW

I, D.S.R.C.HMurthy, son of Sri D.V,5.Chélapathi, aged about

- 31 years, Occupstion : Reilway Employee Fitter (Rolling Stock)
Eieé@ric:Loéo-Shed, Vijayawada having been tempbrarily come dbwn “
to Hydershad do.ﬁergby VariFy that the contents from paras

1 to 13 are true to our‘knoWladgeﬁihformaéion.and belief and .
a5 per legel advice and that WE.have not suppressed any .

material facts, and I have baen guthorised to file thls Bppli-
y& FhnEE, behalf of the other aDDL1Cd?E§

« S o
03-02-1992. e 220

-APPLIEMN

fRe Hegistrdr,.
Central Adminisirative Trlbunal

Hyderabad Branch,
—‘“*::¥:%TVtﬂ“¢“/)

Hyderabad,
COUNSEL FOR - QPPLIFmNTS
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IN THE CENT RAL A

0.A

Between @

G

DMINISTRATIVE TRIBUNAL s: HYDERABAD BRANCH -
AT - HYDERABAD, o ’

‘-.ND. ‘of 19832

D.5.R.C.Murthy, s/o. D.V.SChalapathi

aged 31 .years, Occ

Roilway Employee

Fitter {Rolling Stock) Electric Loce Shed, |
Vijaeyawada & 49 0Others. ! .ee APPLICANTS

And

The General Managex

Socuth Central Railway, ‘
Secunderabad & 3 Oihers. . ees PRESPONDENTS

INDEX OF THE MFTERI&L PAPERS FILED BY THE APPLICANTS

1. 29-01-1992

2. 04-12-1991

3. 23-10-1991

4. 01-01-1991

3. 09-03-1983

6.  25-02-1987

70 "87"“1984

8. 15-09-1580

9. - =04-1984
.

Ayderabad,

U.4-2-1992,

— o wm - P T . mm mm ww  mm me e Gm mm mw e e M= e v

No.B/E.150/TRS/TT, of the I
DRM, TRS/BZA. '

No.B/E.150/TRS/TT of the
DRM/TRS/BZA for filling up
of hrtisans Gr.I & Gr.II posts II 3- 5

No.P{EL}6E94/Sangh/LXITI/Sub, 14

DRM/P/BZ5 of the S.CL.R., Hegd-

guarters Office Personnel Branch,
Secunderabead, 111 &

Representotion of +the Applicants
received in the Uffice of the
respondent, IV 7-10

No.B/P 563/11/TRS, Office Orderx
No PEC/44/83 of the Asst. _
Personnel Officer, BZA -V 11

Office Order No.PEC/24/87 of the
Divi.hoeilwsy Mzanager (P) BZA . VA 12

Memorandum of the Sr.b.é.ﬂ;,BZA
in N.B./P.6T1/11/TRS, VI 13

Memorandum No.B/P.EGB/If/Traction VII

of the DRM(P)'s Office, Vijayvawada 14-15
Promotion list in MNo.B3/P/1S50/TRS

11/IV/TT/Y0l.2 of the D.RE.M's ’

Office, Traction Rolling Sisck,

Vijayawada, : VIII 16-17

- e e A mn me omm e e

Counsel for +the Applicants.



ANNEAURE~-T

South Central Reilway

. L1850/ TRS/T.7T. Office of the
o B/E. 1507788/ ' DM/ TRS/BZA,
Dt.25-01-92,
CPM/RE/BZA
S5/M/ELS/BZA, S5/RM/TS & FS/BZA
t6/BTTR,
ELC/RU. : .

Sub ¢ Filling up of the vecancies of Artissns
Gr.I & Gr.Ii in Electricel and Mechanicasl
Wings in TRS5/Department.

Ref : 1) This Office Lr.Ne. of even MNo. dt.
04-12-1991 & 11-12-1991,

-t+ 00 ¢~

. Further to thies office letters cited above the following
employees who have b2en alerted to be in readiness to appear

for the tests are hereby advised to attend both Practical and
Ural Tests on the dates mentioned sgeinst each at & L S/B Z A,

t. LIST OF ELFs Gx.11 for Promotions to Gr.I.

1. M.Khaja Mohiddin’ T.No. 98 TR-A 03-02-92
2. M.Panduranga Rao \ . Tripshed/
| _‘ BZA  10-02-92
3. U.¥.Durga flac 171 Rewinding 83-02-92
4. P,Resheed Khan 175 HR-Body 03-02-92
5. B.Brahmaiah 180 Rewinding 03-02-92
6. M,Durga Maheswara Rao 189 Elecl.Insp 03-02-92
7. V.3reeramachandra Murthy 162 TR-4 03-02-92
B, A,9ambasiva Rap Trip Shed BZA 10-2-92
9., D.Sivaram Bsbu 163 Elecl.Insp,.03-02-92
10. B.Venkateswarly 150 Rewinding 03-02-92
11. K.Venkata Rag 187 HR-Body 03-02-92
12. K.Venkata Rao (5C) : 208 TR-B 02-02~92
13. S.Koteswara Rag (SC) : Fredight 10-02-92
) - i Shed/BZA
14. M.Solman {5C) 273 HR-Body 03-02-92
15. Ch.Krishna (5C) 288 Elecl.Insp 04-03-52
16. P.S5a apaish (ST) ' 8 Modification 4-2-92
17. V.Thirupal (5T)  Freight Shed 10~2-92
IT. LIST UF ELF-II1 FOR PROMOTIONS TO ELF~1T,
1. Ch.Subba ilagp ' C 15 TR-A 04-02-92
2, R.Satyanarayana ‘ 682 HR-Body 04-02-92
3. M.V, Trimurthulu 667 Rewinding 04-02-92
4. P.Nagsbhushanam 798 HR Body 04-02-92
5. M.K.Scicharan 283 Genl, 04-02-92
6. K.Narasimha Murthy( 5C) ' 307 Elcl.Insp., 04-02-92
7+ N.Jayasahadevuduy XMSC} . 3297 TR-A" 08-02-92
8. V.Narosimha Rao 440 Genl. . 04-02-92
9. V.Murali Krishnpa - RE 10=-02-92
10. K.Subbaji 299 TR-B 05-02-92
11.K.R.Benjamin - 283 PPO 05-02-92
;gz ghégﬁgzgzgthd fao ggj glegl.;HSp 05-02-92
. am - ewinding 05-02~92
4. K.Kamesh Beabuy . 2835 Elecl.Insp 05-02-92
12. P.V.V.Sastry 865 HR Body  (5-02-92
;7. gaﬂhgzlzz Babu - 322 TR.A 05~02-92
18. : . rdar 691 Pn.Insp, 05-02~92
« 3.A.Khader 376 05-02-92

19. Ch.Gopal

Trin Shed/3 i
20. G.S5.0.Koteswars Rao S ed/RU 10-2-92

Teip Shed/BZi 11-2-92



367

< 5
21. N.Guravsiah ©~ 392 TR-A 06-02-52
| ;2. uxdxbxKatuswzre Md,Hussain- ' Trip Shed/EZA 10-2-92
23. D.Dass {5C) . 268 Elecl. Insp, 05-02-592
24, 1l,5.0,Eose ' 504 TR-B , - 06-02-92
25. K.Prasads Rag 498 Trection Motox 06-02-92
26. Y.Mani ' 281 ' 06-02-9¢
27. M,Anjaneyulu (5T) 602 Elecl., Insp. 06-02-92
28. N.Durga Prasad (5T} 606 £lecl., Insp. - 06-G2-92
29. Ch.Prabhakara fteo (5C) 685 €lecl. Insp. 06-02-92
30. P.Ramulu (5C) . 314 Genl. 06-02-92
31. K.Raghavendra Rao, TS/BTTR 11-02=-92
32. P.Devendrudu {ST) =~ 467 Traction Motor = 06-02-92
33, K.Mohana Rao (5T) 713 Rewinding 06m02—9?
34. T.Sambaish (S5T) 292 Traction Motor 07-02-92
35. K.Ramanath (ST) _ 673 FPO 07-02-92.
36, P.Ratnaiah (ST) 434 Modification 07-02-92
37. M.Bhaskara dao. (5T) - Freight Shed/BZA 10-02-92
38. K,Sambasive Rag (ST) - 601 ELS/3ZA 07-G2-92
II. LIST OF FITTERS (RSO GR.II FOR PAOMOTIONS TO FITTER (RS) GR.I
1. M'Presada Rao o R 45 Modification 07-02-92
2. V.Purnachandra Rag 77 Mech, Insnp. 07-02.92
3. V,doha, - 437 Machine Shop 07-02-92
4, D.Vishnu 110 HR-Body 07-02-92
3. A.V,Brahmacharyulu 238 Mech. Insp, 07-02-92
6. Ch.Subremanya Serma . 207 HR-1 07-02-92
7. N'P.Sundara Rao (5C) 177 fAux eg-G2-92
8. Ch.Suguns Murthy (5C) 157 HR - I 10-02-92
11, LIST OF FITTER {RS) GR,LIII Foo PROMOTIONS TO FITTER (RS) GR.II:
1. B.Anjaneyulu 472 HR-Body 10-02-92
2. J.Sivaprasada Baby . 681 Mech., Insp. 10-02-82
3. P.Nageswara Rao 242 Genl, 18-02-92
4, K.S.Vijayakumar {5C) 256 HR-1I 10-02-92
5. Sk, Jan Hasha . 356 HR-I : 10-02-92
6. K.fhomas ) 361 HR-1 _ 10-02.92
7. P.P.Chandra Sekhars Rap Trip Shed/BZ: 10-02-92
8. K.Balesubramanyem ' Trip Shed/RU - 19-02-92
- 9. S.Venkateswarlu 433 Machie Shon 18-02-92
10. A.Sreenivasa Raju - 490 Machine Shop 10-02-92
11. K.iamakrishna Rag 598 Modificatian 10-02-92
12, G.Visweswara Rag 518 Machine Shop 18-02-92
13. B.Sachindranath 468 MR-1 18-02-92
14, Md.Nehinuddin 586 Hil-I . 18-02-92
t5. Y.Gopale Krishna 583 Machine Shop 18-02-972
16, D.Yanadi = 610 Genl., 18-02-92
17. K.Pothuraju 374" Pn. Insp, ‘ 18-02~92
18. D.Npoka Raju 519 HR-I . : C18-02-92
19 .. M.Ravi Kumar (sC) 595 Mech. Insp. 18-02-92
20. Ch,Mohana Rag . 396 HR-II - 16-02~92
21, Ch.Bheskera Kao (SC) 552 HR-II . 17-02-92.
22. N.Prakass Rag (S5C) ° 311 HR=-1I] _ 17-02-92
23. D.Ramsingh (ST) | . 463 TR-B 17-02-92
24, P.Rema Rag {ST) 800 Mech., Inss. 16=02-92
25. D.Hanuma (ST) 478 Pn. Insp. . 16-02-92
26, §.Samb§ {57T) 93 HR-1II 16=02-92
g?, g.Scmalah (5T) ‘ ‘ 471 HR~Body 15-02-92
8. IE.S.S.-Prakash,.(ST) 651 TR-B 15-02-92

Please note and notify the above staff and the
: : y should not
be sent on 0OD/0OL on dates specified @bove. The section in-charges

Wwill assist the undersigned as usyai during + L :
‘vooe tests, ¥ 9 the practicsl and viva.

C/ Sz.DPO/BZi ¢ ' "/

L/ Sr. ch for information AEE/TRS/BZA

C/ All Section Incharges ' k-

c/ 'f’_Wing/ELS/BZA - for information end 4o update and put up
SRS &nd l:ave charis of the sbove employees, ’ '

4 -
Lol LN PP T L,
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s: 03 1t ‘ ANNEXURE - II

SOUTH CENTRAL RallWnY

Office of the
DRM/TRS/BZ4,

No.B/E.150/TRS/T.T. Dt, D4-12-91.

Pr1nc1mal/ETT5/bZH .
$5/M/ELS/BZA, SS/RM/TS & FS/BZA ¥
TER/BTTR, CTER/BZA, TS/BTTR,

ELC/RU,

Sub $- Filling up of the vacencies of Artisans
GroI & Gr.II in Electrical and in Mechanical
Wings in TRS/Department.

-~

Ref :- Sr.DP0/BZA Ll.mo B/E. 535/11/2/THS/V01 II1
- Dt.22-11-1951.

-l QO3~

The undermentioned /rtisans are due for Trade Tests for
promotions as Grade-1 and Grade-II Fitters in Electrical and
Mechenical Wings. - :

Hence they mey be kep+t informed and slerted to be in
recdiness to attend the trode test to be held within 2 short
notice, The date end venue will be dintimated separately,

Sri K.BHARAT KUMAR and Sri K.HAMAKRISHNA, JSSs/ELS/BZA
are nominated to conduct Training Classes for the SC/ST candi-
dates specified daily from 16~12-1991 for pericd of 45 days in
ELS/BZA from 14-30 hrs to 17-00 hrs. in Electrical and Mechanical
matters respectively. d ' ' _

I, LIST OF ELFs GR-I11 FOR PROMOTIONS 7O GR-I {{ 11 occ, 4 sSC, 3 ST)

M.Khaja Mohiddin
M.Panduranga Rao
U.V.Durga Rae
‘P.Rasheed Khan
‘B.Brahtmaiah
M.Durga Maheswara Rao
V.Sresramachandra Muxrthy
i 38mbasiva Rao
DJSivaram Babu
B.Venkateswarlu
K.Venkata Heo
K.Venkata xso (5 C)
13. S.Koteswara Kao (5 C)
14, M,.S0lman (5 C)
15, Ch. Krishnz (S C)
16. P.Bapanaish (S T)
17. V., Thirupal (§ T)
{ There are only 2 sligible ST candidates are availeble and
hence 11 OCs, 4 SCs &nd 2 8Ts have been called for T.T.)

- - L] L] L] - - - - [ 3

— oy
M= DO B GR -
L -

IT. LIST OF ELF-III FOR PHOMOTIO-BS to BLF-II: (23 0C;6 SC;9 ST)

Ch,Subba Rao
R.Satyanarayana
M.V.Trimurthulu
P.Nagabhushanam
M K. Srldharan,
KeNarasimha Murthy (S )
m Jayaszhadevudu (5.C)
V,Narasimhea itag
Y.Murali‘Krishna
KaSubbaji. =

N0 @y Oy UL WA
b * » L 3 - [ - - »

-
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K.R.Benjamin T.No.283

Cho,Hanumantha Rag T.Wo.294

‘D.Abhraham T.No.

K.Famesh Babu - T.Mo.285

P.V.5.5astry

B.Charles Babu ,

$.K, Sardar : ‘ .
18. S.A.Khader . _
19. Ch.Eopal.

20. G.S.H.Koteswara Rao

21. M. Guravalah

22, Md.Hussain

23, Y.Doss {(5.C,)

24, N.S.C.Hose. .

25. K.Prasadd Rao

26. P.Appa Rao o

27, M.Anjanefulu {ST)

28, N.Durga Prasad (ST) ,

29, Ch, Frobhakara Rao {5C)

JOE S N VT ot VU Sy
@oONw s WN -

s ® = 8 & 5 =

3ag. P Remulu (SC ) T.MNo.314
31. Sreeramulu {SCY) T.No.421
3z. P Devendrudu. (ST) T.No.467
33. K.Mohana Rao (S5T)

34, T.Sambaiah (5T) T.No.292

35. K.Remanath (S8T)
36. P.latnaiash (ST)
37. MJBhaskara Rao (S5T)
38, 'K.Sambasiva Rao (5T}

I, LIST OF FITTER (RS) éR;II FOR _PROMOTIONS TO FITTER (RS) GR.I
- {6 0C; 2 sC; 3 sT). ‘

"M.Praesada Reag
V.Purnachédndra Rao T. ND.TT
V.dohn T.No.437
D.Vishnu T.No.110
A V.Brahmacharyulu
Ch, Subramanys Sarma
B.P. Sundara Rag (SC)
Ch.Suguna Murthy (5C)
(There ars no ST cendidetes availablie. Hence 6 0Cs, 2 S5Cs
-hasve been called for the TRADE TEST).

LIST OF FITTER (RS) GRLIII FOR PROMOTION TD FITTER (RS) GRLIT
" { 18 OCs, 4 SES, 6 S5Ts)

R.anjaneyulu -
J.Siveprasada Babu
P.Nuyeswera .iao
K.5.Vijayakumar (SC)

« S.K.dam Bashs .
K. Thomas :
P.P.Chandra Sekhara tag
K.Balasubrahmenyam
S,Venkateswarlu.
A.3reenivdsa Raju
K.hemakrishna fag ¢
LG.Visweswara Rao
B.Sachindranath
Md.Rabhimuddin

Y.Goapala Krishna

. D.Yanadi

17. K. othuraju

D.Wgpke Raju

M.Ravikumar (5C)
Ch.Mohana Reg.
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21. Ch.Bhaskara Rao ‘( 5C) | :

22. N.Prakasa ihao (5C) - ‘ ’ L’
23, D.Ramsingh (ST) :

24, P.Rama Zao (S5T)

25, .D.Henuma (S5T) -
26. S.S5zmba (5T}

27. G.Somaiah (S7T) : -
28. 1M.5.5. Prakash (35T) : .

S5d/- '
REE/TRS/BZA
4-12-1991

C/ Sr.DPO/BZA for informatien

C/- Sr,DEE/TRS/BZA for information.

C/- K.,Bharat Kumar, J55/Inspection/ELS/BZA § for information & |
C/- K.Ramckrishna, JSS/TR-B/ELS/BZA ) necessary action.

C/Individuals thzough SS/M/ELRS/BZA. -

/7 true copy //
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ARNEXURE -111 (::FQ
South Lentral Reilway

Headguar ters Office,
Personnel Breanch,
Secunderabad,

No.P. (EL)GQd/Sangh/LXIII/Sub 14 Dt. 23-10-1991
DRN/P/BZi.

Sub 3 Filling up of ertisan posts in the Electrical

Loco Shed/BZA,
FEE

-

Khalssis and Khalasi Hélpers of axrtisan category are required
to be trade-tested on seniority-cum-suitability for promotion <o
various trades of the skilled artisan posts Grode ITI in scale

f5.95G-1500,

2. In the Electrical Loco Shed there are two wings viz., Mecha-
nical and Electrical. The differasnt trades.of srtisan posts of
Mechanical wing ace distinct from Electrical Wing. Therefore there
has been a practice in that the Khalosis are asked to opt while
being promoted to the post of Khalasi Helper in scale Rs.B800-115C.
Therecafter they are required to be promoted to skilled artisan

posts Gr.III in the respective wings viz,, Mechanical and Electrical,

This has ceused a situation in that those who have opted for Electri=-

"gal wing were able to progress while the chances are restrictive in

the Mechenical wing.

-

3. In order ito overcome this situation in future, it has been
decided, in consultation with the Chief E£lectrical Engineer, that

in future while filling up the Wacencies of artisan posts Gr.llI

of differsnt +trsdes whether in Mechanical wing or Electrical wing,
the Kakasi Helpers in grade %,800-1500 irrespective of their trade

on which they sre assigned, will be trade-tested for suitability

for promotion to the respective trade of the post of artisan Er.III.’
In case anyore is unwilling in writing, he will be by pessed so that
the juniors cen be considered. In other words, there will be no wats
tight compartment hence forth in the grade of Khalssi Helpers for
their future avenue. Conseguently, the options exesrcised by the
Khalssis/Khalasi Helpers &n the past if any, will be invalid in futur
Thexre fore Khalééis when they are being promoted to the post of Khalas—

Helpers, as and when arise, they will be considered only on the basis—

~of seniority-cum-suitsbility and unsuiteble candidates will be passed

over, There will be no options to be exercised henceforth.

4. The @bove revised policy will be in vogue for the future vacan-

cies in the categories of Khalasi Helpers aend ertisaen posts Gr.III
and the promotions so far effected as per the pr evailing practice,
will remsin unchsnged so that the new procedure will not affect the

seniority of the persons soc promoted.
' Sd/-
(F. MURUGAN )

CHIEF PERSONKEL OFFICER.
// true copy //
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ANNEXURE - IV

To

The General Manager/P,
South € entral Railway,
Secunderabad,

Respected Sir,

by Appeal for chenging of ratio of Electrical and
Suby Ngzhanlcal avtlgangstaff of the TR5/BZA from 60:40
to 50:50 in svenue chart in view of increased work
load and non-getting of promotion by Mechanlcal side
staff - Requesting for justice. ;

-~30¢--

We the following Mechanical Artisan Staff of Electrical

Loca Shed, Vijayawade-would like to bring the following few

lines for your kind consideration and sympathetic acticn please.

The Electricel Loco Shed/Vlgayawada was started in 1981
At that time the Mechanical Work in %k« Electrical Loco Shed ‘was
less. Hence at that. time while forming the avenue chart both
recognised Unions have agreed to the ratlo of 60: 40 for Electrl-
cal and Mechanical cadres reSpectlvely. But presantly the situa-
tion was entirely changed, Nuw the mechanical. staff are_ﬁttendihg
works of malnly totel for the Locos -~ WAM - 39 Nos., WAG 5 A -

4
26 Nos. WAG, - 50 Nos, and wAG ~ 13 Nos. Locos (Total 128 Locos),

which locos mechanical part of work 15 more than electrical side

work. But since as-per the present avenue chart £0:40 ratio

mechanical staff are denied of promotion because of lack of mecha-
nical posts. Junior Electrical Staff are getting promctions,
whereas the senior mechanical staff are unable to ge{ eromotlonl
In this way, the mechanlcal staff are in a depressed and worried

stage and are not happy. In this connection we would like to

give %he actual works performed by the mechanical staff in Electrical

Loco 5hed/V13ayauada for the present existing 128 Locos,

UﬁG1 LOCD & UAG4 MAIN WORKS DISMANDLING & REPLACING :

Handling of complete wheel set.

-

Remaval of .the complete wheel set.

>

.

Placing of a separate complete sheel set in position,

Placing of & bogie in wheels. -

Removal of the transmission silent blocks,

T B W -
-

+ Dismentling of the tapper codler bearing transmission
of main gear wheel,



10.
11.
12,

13.
14,

—
(8]
.

16,

17.

18.

19.

20.
21.
2.
23.
24,
25,
26.

27.
28.

29.
3a,
31.
2.
33.

34,

35,

36.
3.
38.

39.

-

Re-assémbly of the tepper bearings of the

.main gear wheel.

Re-assembling of the transmissian.

Dismantling of Athermos axil box bearings.

.Complete dismantling of -an axil bax.

Re-assembling of an axil box.
Re~placement of an o0il deflector aof the axil box,.

Replacement of the primary suspension springs.
Dismantling and placing of the traction motor in
position.

Dismantling and placing of the tramction pinions in
position.

Dismeantling and placing the intermediate wheen in
position.

DlSmdntllng and placing of the leastic intermediate
wheel in position. :

Dismantling of the brake cylinder p051t19n for
replacement of the lining.

REplacpment of the rubber blocks of the intermediate
pinion. :

Besigning of the cardon transmission.
Lighting of the bogie in the work shop.
Placing-the_body'on bagie.

Wheel sets journsl polishing.

Hogie squaring,

Alpha clearances and vertical clearances.
In bogie EP & IP Bushes & Non replacement.

Tyfe revets replacement.

Hollow shaft carddn ring replacement.,

Silent bldcks and celercon washers replacement.
Crank pin of driving bracket,
Pendular suspension.

Primary suspension pins,
Traction motor fixation sheds Zpr bolts (5 Nos.)

-

Traction bars, brackets,lncking pins ahd.créss bars.

Drag links.

Gear case with half ring relts and locking plates, -

Equivalizer revets.
Stay plates of axil boxes.

Fixation and foundation of all auxiliaries,

-




40,
41,

42,
43,
44,
45,
46.
47.

48,
49,

50,

21,

a2,

53.
54,
55.
56.
57.

38,
59'1‘

650.
61.
62.
63,
64,

45,

66,

67.
68.
69,
70,
71,
72.
73.
74,
75.
76,
77,
78.
79,
80,
81.

Transmissinnrscrews coupler.

CBL and Yuffers.

Cattle gu?rds and Rail Guérds.

Hand brake. |

Doox Hings‘and locks.,

Look out glasses.- ;

Roof Body water (dust prpbfing).

Roof body, bogie regurn cu:rént shunts. .

Roof fixation locks.

5.4-5.C Tie rad -

H.T. Booxr locks.

Sand brackets with pipes

Sendars - '

Shutters., C o

Bmgié brake rigging

Brake rigging safety slings.

Brake power.

Pinion bearings. -

Bheels turning.,

Erection damper pams,

Equalizer to bogie assembled or dismantled,
In bogie - EGP 7 I0P bearing pressing and removing,
J-Brackets in all par+s @ssembling and dismantling.
Pull rods - assemblinc and dismentling,

EGP 7 IGP pinions 5reakage teetch recondition,
Modified sockets and non-modified sockets in IGP &

EGP pinions,

Measured clsarance between Longitudinal guiding rod
and fork. -

Buffer to reil guard,

Rail to CBHC,.

All wheels measureﬁents.

All bogie measurements.

All bushes measurements.

Journal diameter mzasurements,

Distsnces betwsen the two wheel: hoUsés.

Lhecking the artlculatlon and friction Darts.

Checking the all parts of axil boxes.

Checkan the compartment of the transm1851on frame.
Miscellaneous checking in operation friction abaerves.
Bellow connections.

Brake Cylinder and with pipe connectians.,
T.M.Connections. |

Earth shuis,



: . o C Lé;)
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B2. Spedometer with connPctions.

§3, Trection ber with fastener assegbling.:

B4, Helical springs d@s pBr sizes (inner coils and outer CDllS)
85. Brake blocks. ) S

86. Wheel fork bolts. |

87. MCW Bolts, |

B6. Bearing Bolts.

89, Tie rod.
90.Mourting pad pins.

94, Tracticn motor cover.
92, Trcoction motor su5pen51on bﬂarlng loner and upper sump COVET.
93, S.L. Cover bolts. h
94. Pneumatic-pipe line.
95. Hand bfake with connections.:
96, Sand boxes. _
97. 5 P M Gear Boxes 0.H. and fixing and dismantling.
98. 5 P M Choxd.
99, Drain cocks.
100, Horn check.
101. Due plex check valve.
102, Sand ejector.
403, Non-return valve.
104, Main reservoir. '
' 105.. Entrifugol dust collector..
106. Control reservoir,
107. Draw basr and fixing bolts,.
108. nll auxiliaries,assembling‘and dismantling.
109. Trensform assembling and dismantling.
110, Checking of clearence between the bogie and body:
111. Checking of all tyres in.skid marks, ' ~
112. Clearance of tapper bearing of the mainbearing.
113. Checking of all revets. . | '
114, Chécking of side bégrer clearances.
115, Checking of bogie stopper to body fram clearances.
116, Checking of octher mos bearings measurements. |
117, All other mos bearing turning aé per journal dia.
118. EP & IP Pinions replacement -and dismantling. S
119, Traction bars and cross bars assembling and dlsmantllng.
120, IGP & EGP Pimions bearings pressing with Hydraulic jacks.
Hence in view of the above works performed by Mechanical
Staff, we humbly request younp Sir,. 4o kindly errange to change
the ratio of 60:40 (Eleckricsl: Mechanical) into 50:50 in Avenue

Ehart of TRS/BZA to enable  the Mechanical Staff io get justice.
For-thls act of kindness we will be ever- gratuful to yau, Sir.,

Thanking you, Sir, Anticipating justice soon.

Yours faithfully,

1.
2.
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i 11 s AUNEXURE V

5.C. RAILUWAY ‘ '
OFFICE OF THE

No.B/P 563 I1I/TRS | DRI (P) /BZA.
O0ffice Order No.PEC/44/83 N/ 9-3-1983.
P Sub :- Filling up of pcstsrof Fitters (TRS) aon

Scale 38.260-400. _ -

- | Ref 31— This OfFfice letter of even No.
’ ‘dated 24-2-1983.

re

The following candidates who are selected for the cetegory
of Fitters for TRS Department vide this Uffice letter cited above,
are temporarily &@ppdinted @s apprentice'Fitters (TRS) on stipend

Rs,260/- per mensum on scale s, 260-400 and posted under DEE/TRS/

BZA,
Sl. Pressntly
. NoD. Name - working as  Posted Stipend Scale
g 1 Desig. S4n. as M54 s,
1. Sri A.Remabadhresiah Kalasi fpp.Fitter 260/-  260-
: QHE/BPP FTRS) 400
2. Sri P. Divaker Prasad EC/AME/L - n " "
. RJY
: 3. 5ri K.Ratna Rao EL Kalasi " " "
o : : Laocoshed/RJY
4. ' Spi D.Sreeramachendra f " " "

Murty

- - ™ — -_ e e v - e e _— e e wn em ma - mw um  wm  Emw  wma P . T

They should report to Chief Instructdp ETTS/BZA on or
'J’\ before 16-3-83., They have to undergo training fox a period
af 1?2 years as prescribed from time to time. Their stipend

will commence from the dete they join at ETTS/BZ&. Their finsl
absorption for the working post will however be‘subject to
availsbility .of vacencies &nd successful completion of Training,
The period of training mey likely to extend or curtsih for any
Tedsons considered valid by the administration.
Sd/-
fsst, Personnel Officer
BZA

Copy to individuals,
® Sr,DEE/TRS/BZA, DEE/TRS/BZA, CI/ETTS/BZA,
" Sr,IMO/BZA, TFO/OHE/BPP, AME/L/RJY

¥ cc/Bills (Ele) CPD/SC, CEE/SC, FF & C
CEG Members. X

// true copy //



ANNEXURE-V A

SDUTH CENTRAL RAILWAY

No.B/P.535/11/2/TRS Divl. Rly. anager S folce,
‘ Personnel Branch,
Vijayawada, :

Dated : 25th February,1987.

Office Order No. Pft/é&/BT

Sub : Filling up the vecancies af Fitters HS Gr.II in
scale Rs.130-480 (KS;/m.1?UU 1800 RSPP) - .TRS

- Department.

Thls office letter No.B/P. 671/II/TH5/V01 3.
dated 27-1-87.

Ref

-

- o 4

The Tollowing Gr.I1I Fittérs who have passed the suitability
Test vide this office letier cited sbove are_promoted {emporarily
as Fltbevs Gr.II on pay Rs.330/- in scele fs,330-480 (RS) on pay

R, 12001800 (RSRP) and posted at ELS/BZn.

-— - om me am - o mm mm | e s s e aa e am o am me w1 - [ e oem ome new — e rie mw e wae s e

51. Name - - - _ Fresent ___°_ _ _Promoted & Posted _
No. Designation tation Designation Statlon
1. §,V.,Balsremakrishna ELF Gr, III ELS/BZA ELF Gr.II ELS/BZA
2. V.Parthasarathy .2 Lo " o v
3. P.Veeranjansyulu - n "
4, K.Remakrishna : " R " "
5. P.Divakara Prasad. na o n ' it
6. Ch.K.Govinda Rao L : i n n
7. K.Ratna Rao L t no u
B. P.Venkayya L " " L "
9, M.C.dacob " " " "
10. D,V.Nageswara Rao nu " " : "
11. B.Janakiiams Rao " oo " i
12. E.Subbes Rap - " " i n
13. K.Choudary (SC) - " L G : n
14. G.Thirumalz.Rao i W M n
15. T.Nirikshana Rao (SC) [ n ‘ u "
16. P.V.Ramakrishna Babu i TS/BZA n. "
17. G.Sankarayya . o " ELS/BZA ' " 1"
18, G.Venkateswarlu ‘ Fitter (RS) * itte: ne
19. M.Kondals Rag, ' vtrnﬁfi‘ / v Flt&a?I&RS} "
11, The above promotions ares purely temporary. The hlghnr rate of

pay should be implemented from the date they shoulder highsr TESpOnsSi-
bilities. Promotions should not be effected infavour of employses
@gsinst whom DAR/SPE/Vigilance cases are pending and who sre under—

- going penalty or placed under suspension. éuch caseé shauld be

referred to this office, The date of effecting promotions should be
intimated to this offica. -

III, This issues with the sanction of the competent authority.

A/ '
/EléleUnBl Heilway Manager (P)}/BZA.
// true copy //



ABBEXURE-V]

South Central Railway

Office of the

Divisional Railway flanager,
Personnel Hranch,
Vijayawada,

N.B/P.6T1/11/TRS, dt, ©  -7-'84.

ME M OR A NTD UM

Promotion of Fitters (TRS) Dept) from Fitters Gr.III in
scele M. 260-400 to Grade II.in scale fs,330-480 (RS)..

[£)]
[
o
(13

=
i
-

DFE/TRS/BZA's letter Ho.B/E.150/TRS/I1/IV/TT/Vol.2
dated 16-7-1984, |

Following are the results of suitability test held during 10-7-84
to 12-7-84 to Gr.III Fitters (RS} of TRS Departiment for promotion
to HS.Gr.II Fitters on scale fs,330-480 (RS)., '

Sa. Name Design. Stn. T.7T " Result

Ne.  S/Shri - held for
1. P.Siva Balakoteswara Rao Fitter(RS)TRS Fitter HS Gr.II PASSE
2. B.Punna Reddy oom " - T
3. N,Venkateswara Rao Weldexr n " i
4, Ch.Seshasaikumar . Machinist M 1 "
5. P.Subkba Hag Fitter(RS)® " n
6.M,.Sureswara Rac Machinist . ! -oon h
7. G.,Balakrishna Motor Mech ™. .oon "
B. V.Venkateswara Raju Welder " T ‘ "
9, K.fmer Alishe Fittez/R3 " " "
G. D.Ramz Reo ’ Fitter/RS o n .on
1. V.Koteswara Rao Welder =« % b .
2, I.Shivaji Maotor Mech.! n "
3. Ch.V.hppa Rao HH il 1 . n.
&{ Khaja Mohiadin Chisty nu " n n
$. K.Tagore Babu nu " " ' "
6. K.Presada Rao (5C) Machinist ™ " n
7. F.Raja Mohana Rao. Welider T 1 "

Sd/~

/Sr.0.P,.0./BZA .

Copy to Individuals.

Copy to Sr.DEE/TRS/BZA, DEEZ/TRS/BZA, Sr.,DAD/BZA,
nu SS/ELS/BZA/ Time Keeper/ELS/BZA.

nn PF & GF., £EG Members,

EX .

s

// true capy //
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NG.B/P.

5.C.Railway

563/11I/Traction

. MEMORANDUM

Sub

&

ANREXURE VII

DRM (P}!
Vijayswads,
Dated :

5 Jffice,

15-9-1960.

Qecruitment of candidetes for filling up vacencies

in artisan categories in TRS and TRD Drgunlsdtlons -

Yijayawada Division.

Ref

(1]

7-12-1973.

This Office Notificaiion of sven number dated

Seiection was conducted by @.duly constituted Committes

for recruiting artisans for TRS and TRD Organisations from serving

employeses in Clsass IV (Letegories viz.,

‘semi-skilled,

unskilled and

substitutes/caesuzl labour working in Railway Electrification Progect

as well as Open line.

selected.

This panel has been approved by DHﬂ/BZA on 8-

- e m4 e wm e e e ew wm mm wa am ma ew

51. Neme of the
No. fandidete
- WELDERS 3

S/ Shri-

N.Venketeswsra Rag

Abdul Khader Easha
V.Venkateswsra Raju

K. Thambi

V.Koteswara Rao

A, D.Koteswara FPreasad
K.Sreeramachéndra Murty
N.Gopelakrishne {5C)

P. Raja Mohana Rag (SC}-

L N R

i MmO b py—

T e,
T

DIESEL/TRACTOR/MOTOR MECHANICS:

O.Ramechandraraju
G.Balakrishna
K.Madheva Rag
N.V.Kakshmana
I.5ivejd

Syed Ghousulvora
Ch.Venkate Appa Rag
Keja Mohiddin Chisty
9. K.Tagore Babu (5C)
Deseri Pullaiah (SC)

Rao

OV B ) gy -
L] - .. - L[] L]

[#a
.

#ACHINISTS/TURNERS :

« K.S5ambssiva Narayana
. Ch.S%sshesai Kumar
. K.Bala Nagaiah

. M.Someswara HBag

. M.Venkateswsrlu

« K.9ivanagendra Rao
. T.5,.Dawsan

Subba Rao
Md., Hussain

The following is the list of candidates

Presently
working under

- am oam wm e s mm aw - e dm am  me e omm -— - m e e e om

BR1/5S/RE/BZA

CTXR/BZA

Ramakrishne Raju EF/G/RE/BZA

" Neelakanten

Ranga Rao
Kutumba Rao
Subba Rao
Malli Subbanna
Sundara Rag

Marayana Reju
Ramachandra Rao

"Vasudeva Rzo

Subba Rao
Subba Rao

Syed Abdul Khader

Bhaeskare Raop
Isaq
Vénkateswararao
Venkateswarlu

Rama WNaidu
Krishna Raog
Venkataswamy
Subrahmanysm
Subhbaiah
Arjuna Rao
Devadass

- IDW/HU/RE/BEA

BRI/SS/RE/BZA
TLG/BZA
AEF/W/BZA
BRI1/SS/RE/BZA
CTXR/BZA

T Mechdnlc/KVZ
LF/BZA
LF/BZA
LF/RJY

CLF/RJY

MF/RJY
10W/HQ/RE/BZA
EC/LF/BZA
AEF/M/BZA
SI/0SL., .

LF/RJY
LE/RJY
LE/RJY
LF/RJY
LF/BETTR
I0W/@II/TEL

ALF/R/BVYRM



o
R N

S o h R
_ , - Fresently
ia o e Fathez's nome - yorking under
(C) MACHINISTS/TURNERS (Contd)
' 5/5hri’
8. G.Retns Kumer ' . Dattstreyulu LF/BZA
9. A.V.Subramani Srinivasan LF/BZA
10. Sk.,Ahamad Basha Sk. Hussain PWI/NLR
11. M.Venkzteswara Rap Negaiah BRI1/SS/RE/BZA
12. A.S5.R,V.Gopalakrishns Suryanarayanasmurty CTXR/BZA
13. N,Anji Reddy Rami Reddy LF/BZA
14. K.Prasada Rao (5C) Ratnam CTXR/BTTR
(D) GENERAL FITTERS :
1. P.Siva Bela Koteswars [tao Gopala Reo ‘ CTXR/BZA
2. B.Punna Reddy Basivi Reddy , EF/DHE/KCC
3. M.Venkata Subbe Rao Gopalakrishna Murty IOW/LS/RE/BZA
4, K.,Vijays Kumar ' ~ Moses ‘ CSI/RRI/BZA
5, P,Subba Rao Venkateswara Rao LF/BZA .
6. D.Siva Sankara Rao Nagabhushanam LE/BZA
7. Nekka Umer Alishs - Yesranna AEF/W/BZA
8. D.Rama Rao . Kondaia h . AEE/W/BIZA
9. R.Durga Rao : Venkanna , - AEE/W/BZA .
0. K.Yesuratnam - Gurupadam EF/G/RE/BZA
1. S.Ramachandra Rao “Krishna Rao . CTI/EQ/RE/BZA
2. K.Sai Babu . Naidu SI/ST/RE/CLX
3. T.Nageswara Rag Perameswara Rao AME/L/RIY
4, K,Desementha Rao Subba Reo CTXR/BZA
5. A.Brahmoji Rao Eswara Rag DOS/RE/BZA-
6. Md., Ahamad Ali - Abdul Jsleel ST/SI/RE/CLX
7. G.Yesuratnam Chinnappa - CTRR/BZA
18. J.Koteswara Rao (5C) Venkanma = - - DSTE/RE/BZA
- 19.. Ch.Vivekanandaswamy.(SC} Dharmish EL/NDD
. 20. V.Eswara Reso (5C) . Kripa Reo CTXR/BTTR
. 21. G,Paul (SC)} . : Bitchalu BRI/SS/RE/BZA
Sd/- _
~ ‘ /8r.Divl, Personnel Qfficer,
Vijayawads
Copy forwerded +to individuails thro' concerned supervisory official
COPY TO:  BRI/SS/RE/BZA LF/RJY
_ CTXR/BZA . ME/RJY
EF/G/RE/BZA KEE/W/BZA
IOW/HQ/RE/BZA ' SI/0GL. _
ELF/TLOASZA | LF/BTTR
TT Mech/KVZ ALF/R/BVRM
EF/BZA o PRI/NLR
EE/OHE/KCE CTXR/BTTR
CSI/RRI/BZA IOW/LS/RE/BZA
SI/ST/RE/LLX ETI/EQ/RE/BLA
DOS/RE/BZA | AME/L/RJY
£L/NDD OSTE/RE/BZA

REF/W/BZA, |
' // true capy //
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5,C.RAILWAY

1)

No.B/P. 1SD/TRS/II/IV/TT/V01 2

ANMEXURE VIII

DIVL. RAILWAY MANAGER®'S OFFICE
TRACTION ROLLING STOCK,
VIJAYAWADA [ Ku,

D+, -4-1584.

85/ /cLS/BZH EF(Rd)/BZﬁ AEF/TS/ETIR
ELS/TS/GDR

Sub :- Promition of Fltters TRS Dept. from Gr.lIII to Gr.lIl in
scale Rs,260-400 to Rs.330-480, : ‘

Ref

DDD/ Zh Memcrendum No

LB/P.536/11/TRS/Vol.2 dt.11-4~84,

The following Electrical Fitters (RS) and Fitters (RS) in
scsle Rs.260-400 (RS) are hereby alerted to be in readiness to
appear for the Trede Test for promotion to ELF-HS-II end Fitter

RS-11 grades.

enclosed for issue Zmong

Please note and notify.

- omm m e M v dm omm S M e em mm oww otk mw dm AR a8 m e mm

0.
11,
12.
13.
14,
15,
16,
19.
20,

21.

22,
23.
24,
25,
26.
27.
28,
29.

Electrical Fitters (.S
Ch. Sambasiya-HEG
‘ChsSubrehmanyeswar Kao
.S{Kutumba Fao

, 5. Venksteswsra -Rao

sJUTyaENArayana

G.Nageswara Rao

- Lh.Aleswara Rao

Addenki Subba Rao
F.Danaiah

Pratapa Venkataramana
B.Durga Rao

L.J.Jds Prem Kumax

A .Sharfuddin

G.Nenda Gopal
S.Sankar Devx
P.5.R A 58rma

P. Satyanarayana

S.K.Md. Khaja Mohiddin

. Presad Rao
K.Vijaya Kumar
KeSRoA.Guru Raj
A.Udaya Bhaskar
Syed Khader
A. Sundar Singh.
T.Prabhakara Reddy
G.Balaiah -

Ch.Suresh Habu

They syllabus for the respective trades are

the ewployees 3

— Cem mw  omm e s ek em e MR e s e e e mm we ve wm e wm e e em  mm o e em mm e mm e =

Ele. Fitter {(RS) ELS/BZA

" : o

" © TS/BZA
" : . TS/BTTR
" - BLS/BZA
1 ' .

T T

" , . TS7BZA
n ELS/BZA
n H

. .

i) 1t

L1 N ) 1

n i

n EL8/BZA
[E] it

" | TS/BZA
n BLS/BZA
i1 N

" TS7BZA
" ' ELS/BZA
" TS7BZA
" : ELS/BZA
1 t

n 1
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SD-

35.
36.
37.
ag.
39.
40.
41.
42,
43.

Co44,

45.
46,
a7,

.48,

43 .-

P.Seetharameiah

P.Sstyanarayana Rao
Ch.HBhavani Sankar
G.N.S.V.Frasad
N,Nagendra Prasod
Y.Ssmhasiva Pao
5,8,Dikshitulu

tula Nageswara Rao
L.5.N.Reddy
S.E.Appa Rao
f.Shivaji
L.Narasaiah (SC)

h.Satyanarayana’

K. Prasad

Ch.L.V.5.Dikshitulu
H.Vénkateswara Rao’
T.LLekshmanudu
R.Dhanasingh .
T.Rejendra Prasad (SC)

N.V.L.Prasad

"FITTER {RS)

D~ N AL N
. .« - . 'y

10.
11.
12,

Copy
Lopy

Matta Praszda Rao
K.Punnaiah (SC)
K. Das Babu (5C)

P.S8tyenarayéna Murthy

ﬁR.Nagabhushanam

R.Krishnaiah

v, Pnorndchandrd Rag
Md. Yusuff
H.V.5. Hanuman

N.Srinivasulu

‘P.Mohana Rap

I.J:Ehagavan Das

- Em wm e = em e mm e

- an e e mm e am me o e owm  m— ddwm s em e e o e e R e

Ele.Fitter (RS)

"
n
1
n

“n

n

fn

]

Fitter

(R.S)

L B

L
K
t
fn

i

+o Sr. DtE/T?S/BZA for information.
to Sr. DPD/BZh Tor information,

54/~

- e = e e

TS/BZA

n.
n
n
ft
i
i

1

ETTS/B72A .
TS/BZA
ELS/BZA

1

tt

"

H

"

n

n -

/ DEE/TRS/BZA

// true copy //



1. The General Manager, South Central Rallway, Sec-bad. v

~ CORAM:

\@«/

[ - El - —
EEF CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDT??;;?Y

0.A.NO, 87 of 1992. ,

Between Dated: 5,2.1992,
1. D.S.R.C.Mufthy://‘/, 26. Abdul Rahool.
2, Sk. Abdul Basheer. 27. A.Mallikharjuna Rao.~

3. M.Ravi kumar.,v 28. N.Subba Raoc.Vv

4. D.Veera Raghavulu./ 29. Ch., Subashchandra Bose

5. K.,Durga Rac.w 30. R.Arjuna Rao. ,

6. M.Nageswara Rao. / - 31. Judsti Bag. «

7. KX.V.Durga Rao. / 32. A,Nageswara Rao~"

8. G.Govardhana Babu../ 33. K,S.5. Sastry.w

9. P, Nageswara Rao.,/ 34, D.Ganesh Varma. .

10. R.V.Krishna../ . 35, K,Hari Krishna,/ - .

11, P.Raghavan., « _ 36, K. Mandly:/

12, M.V.V.D.Prasad.~’ 37. Ch.Rama Murthy.”

13, V.Venkateswara Rao.”/ 38. K.Eswaraiaha/ ,

14. S.Venkateswara Rao. / - 39, b,Gangadhar, v/ o .

15, K.Malayadri. 7 40, M,Nageswara Rac. T

16. A,Lakshmana Rao.~ 41, S$.V.K.Nageswara Raon/

17. K.Sreenivasulu. J 42, V.Ravindra Raju.,

28, C.Mohan. 43, M.Joga Rac.

19. V.Sreenivasulu. < 44, P.Saibabu. VY.

20, K.Balaramaiah., J/ 45, D.V.B.Charyulu.-/

21, K.Krishna Murthy.Y 46, N.Jayaramaiah.

22, K.Sivasankara Rao./ 47, J.S.P.Babu.

23. S8.Chékds8@hara Raoc. v ‘ 48, I.Prasada Babu.J

24, K.,Bapana Rao..v 49, V.Keteswara Rao.”

25, B.Sri Sai Ram. _J A 50. P.Rama Rao.
“es Applicants 7/
And

2. The Yivisional Railway Manager, Traction Rolling Stock,
South Central Railway, Vijayawada,

3, The Senior Divisional Engimeer, (Electrical Loco-shed)
South Central Railway, Wiyayawada. ¢

4. The Chief Personnel Officer, Headquarters office, personnel
Branch, South Central Railway, Sec-bad. v

aes Respondents., ¢

Counsel for the Applicants : Shri. M.Srinivas. : | //
Counsel for the Respondents : Shri. N.R.Devraj, SC for Rlys.

Hon'ble Mr. R,.Balasubramanian, Administrative Member,
Hon'ble Mr.C.J.Roy, Judicial Member,

The Tribunal made the following order:-

Sri Srinivas, learned counsel for the applicants and
Sri N.R.Devraj, learned counsel for tespondents are present and
heard. Issue notice before admission to the respondents both
in MA 146/92 and in the main 0.A., for filing their reply within

Contd:...2/



: 2
: Pa, P :
o * 4 weeks with an advance copy to the learned counsel for the

‘ applicants.

The respondents are directed to treat the promotions

made, as subject to the out come of the main O.A.

List the case on 6.3.1992.

(Deputy Registrar(J)

Copy to:-

\

1. The General Manager, South Central Railway, Secunderabad.

2. The Bivisional Railway Manager, Traction Rolling Stock,
South Central Railway, Vijayawada.

3. The Senior Divisional Engineer, (Electrical Loco-Shed),
South Central Railway, Vijayawada.

4. The Chief Personnel Officer, Headquarters Office, Personnel
Branch, South Central Railway, Secunderabad.

5. One copy to Shri. M.Srinivas, advocate, H.No.3-4-526/21,
Mallika, Barkatpura, Hyd-bad-027.

6. One copy to Shri. N,R.Devraj, SC for Railways, CAT, Hyd.

7. One spare CopYe.

Rsm/ -

e
¥
§
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 TYPED BY

COMPARED BY
'€HECKED. BY, ADPROVED BY

\a*ovﬁw(wmela Lyl_,%
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IN THE CFNPRAL ADMINISTRATIVE PRIBUNAL

HYDERABAL BENCH AT HYDERABAD

THE HON'BLE MR,C.J ROY & MEMBER{JUDL)

¥

narEp: 1 5’*)-1 °92

L/———-
ORDER/ JUDGMENT-;— -
RHA%e:RfﬂW:EHWﬁ‘
I

0.A.NcC. %”}7 L.

kS
TR Mo  JHD Moy —)
dmitted . nd 1nterlm directions
issued. & A’ Corc s 309y

Allswed

Disponsed of with direCtionS.
Dismissed b
Dismissed as WLtthawn
Dismissed for IEfdhlt
. MaA, Ordered/ Rejected
k' Nc order as to eosts,.

- iﬂ&!l_ﬁdm‘inistr_aﬁve Tribuael
DESPATCH




of Fitters.

LIV Lllls wktrcaiie P e
T M Cermed o B IR S HS (F TGS T Ty el Bench sl
Between Dated: 5.6.1992,
2 1. p.s.r.C.murthy. 23. S.Chakradhara Rao.
4;;‘% Sk. Abdul Basheer. 24, K.Bapana Rao.
'/ 3. M.Ravi kumar. 25. B.Sri Sai Ram.
' 4, pD.Veera Raghavulu. 26. Abdul Rahool.
5. K.Durga Rao,. - 27. A,Mallikharjuna Rao.
6. M.Nageswara Rao. 28.N.5ubba Rao. |
7. K.V.Durga Raoc. 29, Ch.Subashchandra Bose.
8. G.Govardhana Babu. 30. R,Arjuna Rao.
9. P.Nageswara Rao. 31. Judsti Bag.
10.R.V.Krishna. 32, A.Nageswara Rao.
11.P.Raghavan, 33, K.S.5.5astry.
12. M.V.,V.D.Prasad. 34. D.Ganesh Varma.
13. V.Venkateswara Rao. 35, Hari Krishna.
14. S.Venkateswara Rao. 36. K.Mandly.
15. K.Malayadri. 37. Ch,Rama Murthy.
16, A.Lakshmana Rao. 38. K.Eswaraiah.
17. K.Sreenivasulu. 39. D,Gangadhar.
18, C.Mohan. 40, M,Nageswara rao.
19, V;Sreenivasulﬁ, 41, s,V.K.Nageswara RaO.
20; K.Balaramaiah. 42, V.Ravindra Raju.
21. K.Krishna Murthy. 43, M.Joga Rae.
29, K.Sivasankara Rao. ‘f44.'P.Saibabu. ‘
45, D,V.B.Charyulu.
46, N,Jayaramaish .
47. J.5.P.Babu,
48, I.Prasad Babu.
A0, V.Koteswara Rao. \
50. P.Rama Rao.
e Applicants.
And

1. The General Manager, South Central Railway, Secunderabad.
2., The Divisienal Railway Manager, Traction Relling Stock,
Soutn Central Railway, Vijayawada.

3. The 3enior Divisional Zngineer, (Electrical Loco-8hed) South
Central Railway, Vijayawada. ‘ ‘

4, The Chief Personnel Officer, Headguarters Qffice, Persennel
gfdnch, Seuth Central Railway Secunderabad.

Respondents. | -

-« & 0

Counsel for the Applicants

: Sri. M.Srinivas.
Cougsel for the Respondents :

Kum. Nagavani for Mr. K.Ramulu,
sC¢ for Railways.

CORAM:

Hon'ble Mr. A.B.Gorthi, Administrative Member ,

Hon'ble Mr., T.Chandra Sekhar Reddy, Judicial Member.

~ The Tribunal made the following erder:-
4

M.A.146/92 is moved by Mr. M.Srinivas for permission
te file a single petition on behalf of all the applicants. It is
evident from the pd#8adings that the applicants herein belong to
Grade~-III and Grade-II Fitters in the Mechanical Wing of Vijayawada
Lecoshed., There can be no comman cause of action for both grades

In view of this position we direct the advocate for

the applicant to restrict his prayer only to Grade-III fitters among

COntd: --0.2/-
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the'applicants and make suitable amendment in the 0.A, But we
make it clear that Grade-II Fitters who are the applicants herein
would be at liberty to file seperate 0.A, After the amendment as

ordered above is made list this OA fer admission hearing.

- -Deputy ‘Registrar (Ju! 1.)

Copy to:- _
1. The Ceneral Manager, Seuth Central Railway, Secunderabad.

2. The Divisional Railway Manager, Tractien Rodling Steck,
Seuth Central Railway, Vijayawada.

3. The Senier Divisienal Engineer (Electrical Leoce-Shed), Soeuth
- Central Railway, Vijayawada.
4, The Chief Personnel Officer, Headguarters Officer Personnel
Branch, South Central Railway, Secunderabad.
5. One copy te Sri. M.Srinivas advocate, H.No.3-4-526/21, Mallika,
- Barkatpura, Hyd-bad-027.
6. One copy to Sri. K. Ramulu, SC for Railways, CAT, Hyd.

7. One spare COPY.

Rsm/ -
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TYPEL BY (/ COMPARED BY

CHECKEL BY APPROVED 5Y

-

THE HON'SLE MR. f-/3- oy o’ 7.
L MR. /3 CrowPr Ve

AN
THE HON'BLE MK.R BALASUBRAMANIANsM(A)
~ AND

-\_/Tﬁ HON'BLE ["R.T.CHANDKASEKHAR REDDY:
MEMBER(JUDL)

THE HON'BLE Mk.7.J. ROY : MEMBER(JUDL)

—

Dateas  S7¢l100;.

— .
ORDER / JUDGMENI

R QAM%GT%A,NQJ_
ia—

g7/

0.A.No.

T%A'T‘NQ‘?"‘"‘""“"""' ' (W - Pt“Nﬂ 6: —\)—_\
L”EEEEEted and interim directions

issued :

Disposed of (with directions
Dismissed.
Dicmissed hAs witl.drawn

Iismissed/ for Iefault.
M.A.Ordeyed/Re jected.

No ordey as to costs,

pvim, Eﬁ‘ﬁ@ %mmwaﬂm Tribugel E‘.
£ GBS ATTH
@] - gJUNI992

RYGERABAL SENCH, ,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD
0.a.NO, 87/92, ~

| . bBate of Orders: 23-6-92,
Betweens

1. D.S.R.C.Murthy "/// 26. Abdul Rahool

2; Sk;lpdul Pagheer. 33. R.Swba Rao

4, D.Veera Raghavulu.v// 29. Ch.Subashchandra Bose./
5. K.burga Rao, ¥ 30, R.Arjuna Rao ~

6. M,Nageswara Rao.~" 31, Judsti Bogmek&: bo-% L
7. K.V,Durga Rao v~ 32. A.Nageswara Rao

8. G,Govardhana Babu - 33. K.8.S.8astry,

9. E;ﬂageSWaré Rao - 34, D.Ganesh Varma.

10, R.V.Krishna 35. K.Hari Krishna,

11, P.Raghavan. - 36 . K.Mandly. /

12, M.V.V.D.Prasad. 37. Ch.Rama Murthy.“/

13, V.Venkateswara Rao.. © 38, K.Eswaraiah., 7

14, S;Venkateswara Rao,” 39. D.Gangadhar. /

15, KgMélayadri. v 40, M.Nageswara Rao,

16. A.Lakshmana Rao 41, s.V.K.Nageswara Rao.”/
17. K.Sreenivasulu /- 82. V.Ravindra R&ju, o *
ig, ¢.Mohan, ~ 43, M.doga Rao, -

19, V.Sreenivasulu . 44, P.Saibabu. -/

20, K,Balaramaiah 45, D.V.B.Charyulu.

21, K.Krishna Murthy. .~ 46, N.Jayaramaiah, .
22.'K.Sivasankara Rao. ~ 47, J.s.P,Babu /

23. '‘5.Chakradhars Rao,+ 88, I.Prasad Babu /

24, K.Bapana-Rao v 49, V.Koteswara Rao,

25, B.Sri Sairam.v 50. P.Rama Rab. ’//

«« Applicants,
and

1. The General Manager,S.C,Railway, Secunderabad.

2. The Divisional Railway Manager, Traction Rolling Stock,
S.C.Railway, Vijayawada. :

3. The Senior Divisional Engineer, (Electrical Loco-Shed)
S.C.,Rly, Vijayawada.

4, The Chief Personnel,Officer,
Headquarters Office,
Personnel Branch, $.C.Rly,
Secunderabad. Y

. Rﬁspondents.

LI (p-tooo

O
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- For the applicants: Mr. M.Siinivas, Advocate(not present)

For the Respondents: Kum. Nagavani, Advocate for Mr,.K, Ramulu,
' 8C for Rlys. o

CORAM 3 '
THE HON'BLE MR.P.C,JAIN : MEMBER (ADMN) ~

AND
THE HON'BLE MR.T .CHANDRASEKHAR REDDY MEMBER ( JUDL ) v

The Tribunal made the following Order:- -

None for the spplicants. Eum. Nagavani, Proxy counsel
for sri K,Ramulu, counsel for the respondents present,
-' 'Amendment in pursusmce of the direction given\on‘
5-6-92 has not been carried out in the O.A. so far. We give another
opportunity to the learned counsel for the applicants to comply
with the same within ope week from today,

i : r(J

Deput Registra

To

l. sri M,srinivas, Advocate, ‘Mallika', 3-4-526/21,
' Barkatpura, Hyd. @_‘\ adar o Coun-)

2. One spare copy, '

pvm.

A




pvim. No order as to costs.
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6\6’ G Cd\') LQ’\/ 4

TYPEL BY /C—QMPARED 2

Lo

CHECKEL BY . APPROVED 5Y X,

IN THEE CEWNTRAL DL;ILJI»‘:LRATIVE TRI%
- BUSAL 3 HfLERABAu BEHCH,
THE 0w 3LE MK,

AJDfQ C. ) &w’kq
THE HOW! ELE MR, *r"ﬁm*’dﬁmkm M(A)

AND

THE HON'BLE ME.T . CHANDRASEKHAR REDDY ;

MEMBLEF (J)
D .

THE HOW'BLE ME.LLC.J. ROY 3 MEMBER(J}

,  Dated: Q3-(, ~1992

" ORDER /JUBGMEND-

o : " RN G/ Mdtg—HiOT
0.4, No. %W(QL T
T.A,No, ' (W.P.No, )

Admitted and interim directions
issued’
Allowed
Disposed of with directions
' l E&smissed
Dismissed as withdrawn

. Dismissed for Befault,
M,A.Ordered/kRe jected,

A
Com. i Admimerrutivg Tﬂhlhll
PESPATrY

24 Junis9t

.’

:15\‘%\% Al



a

e UUIURI e

avenue chart, there are two wings, of which one is Mechanical win

_ Y ”-{J-'-..if'(,.; : | . |1 . 2/
;K{ _ ceve2f=
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IN THE CENTRAL ADMINISTRAITVE TRIBUNAL, HYDE RABQD B NNAZE?D
AT HYDERABAD, o

O.A.Na: 87 of 1992.

- Between:

B.S.R.C. Murthy & 49 others .. . Applicant

and
The General Manager, 3%

Seuth Central Railway,
Secunderabad & 3 others. - Respondents,

COUNTER AFFIDAVIT FILED ON BE{ALF OF THE RESPONDENTS,

I, B.V.A.Krishnamurthy, Son of late B. Subba Rac aged about
56 years, Occupation: Sr.DEE/TRS, South Central Railway resident .
éf Vijayawada do hereby solémnly and sinceraly affirm and state ‘

as follows:-

1. I am the Sr.Divisional Electrical Engineer,'Traction Rolling |
Steck, South Central Railway, Vijayawada and I am the 3rd respon-l§
dent herein, as such I am well acquainted withithe facts of the |
case. I am filing this counter-affidavit on my behalf and on

behalf of respondents herein, as I am authorised te do -se. ..
/!

7
[

2. I submit that I have read the 0.A, of the applicants here*;i

I respectfully submit that it is replete with incorrectfin consi?f

tant and at variance with the following History of the case \

should be deemed as denied and I deny the various allegétions \

made therein excépt those that are specifically admitted byume

hareunder.

3. In reply to para 6(1), it is submitted that the clectrical‘
Loco Shed comes under Tractlon Rolllng Stock Department, The
staff employed in Railway are programmed to progress by having

a scheme of dlstrlbutlon of posts in dlfferent grades at a parti-
e —

‘cular percentage and an avenue. This avenue is fmfinalised by

S e

the Administration in consultation with the representation of the
m‘

‘ Orgaﬁlsed Labour (2 recognised Trade Unlons} at the Zonal level

———— et

by Headquarters of South Central Railway. As per the existlng

Bt -

A.EE/RS.0/B2A : $1.LIE/TIRS/EZn,
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.and fhe other is Electrical Wing. With a viewifgﬂgyovide the

Administration requisite quantity and quality of staff in taﬂe to
the skilled grade the following arrangement is made. \fﬁe unskilled
staff are promoted to the semi—skllled and semi-skllled to skllled
to the extent of 50% of the skilled grade basing on senzorzty-cum—
suitability. 25% of the skilled is filled by conducting Limited
Departmental Competitive Examihation by affording opportunity to
the more talented qualifidd staff. 25% direct recruitment by
lateral inductien. Accordingly, on both the wings the‘vacancies‘

of- Fitters are filled by promotion (50%) from Khzlasi Helpers and

. 25% by LDCE quota from serving Khalasis and Khalasi Helpers and

25% by Direct Recruitment, As per that some of the applicants

have come to Fitters Gr.III cadre under Direct Recruitment in 1979
and 1980 when direct recruitment was made at the -initial stages of
formation of the Electrical Loco Shed. Some of the applicants
have been promoted from Khalasi Helpers ana from LDCE quota. At

——

the time of asppointment as Gr.III Fitters, the ogndidates have

the choice to choose by exercising an option the wing in which they~

are interested viz., Mechanical and Electrical and after passing
DR .

the necessery trade tests they were appointed as Mechanical and

Electrical Fitters as per their choice. These Fitters are eligible

A T Ay aaa

for promotion in their respective wings as Gr.II and Gr.I, To

e r— et A i = _-"'—"-—--.._.

ensure that the promotional prospects of these staff are not

affected by Rly.Board otders that the distribution of posts be )
P fpade )

made into skilled Gr. IIIt~Skllled Gr I and also stipulated that

this distribution be made at the ratio of 30:35:35: respectively,

As per the working needs of the Electrical Loco Shed, the posts

by M—-"‘—'———‘

created for the Mechanical Wing are less than that of the Electrica
wing and they are in the ratio of 40:60'respective1y. Due to this,

the posts in higher grades of Fitter/Gr.II and Gr.I in the Mecha-

nical wing are less compared to the grades of I & II in the Electri
e ——

—————

wing numerically but percentage is same thus not affecting the

equality. Due to this, Fitters in Gr.ITI working in the Mechanical

¥ing are getting less No. of promotions numerically when compared

to the Electrical Fitters.
a5, ﬁi!“uvh’-h . - : Df.oo!?/-
LEL/R.S / BZA o .1.! EE/TRS Q
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4) In reply to para 6(2), it is submitted that as stated in the

" =2 Page 3 i~

above para, the intake of the Mechanical Fitters is less than the
Electrical Fitters in 1979 and 1980 as per the working needs

basing on the technical requirements of the Electrical Loco Shed.

5) In reply to para 6{3). It is submitﬁed_there éfe othser
categories of artisans in Electrical Loco.Shed as Mechanists,
Turner;, Weiders,IDrivers, Lor;y Drivé;s etc., who were employed

as per the working néeds of the shed for the upkeep and maintenance
of Electrical Locos. Some of these Ccategories which are akin t?
the main wings of Mechanical “and Electrical are clubbed with res-
pective wings for the purpose of avenue of promotion. As such,
the_category of Mechinist, Weld Turner etc., are'bracketed‘with
Mechanical Fitters and Crane'Drivers and Crane Operators are
bracketed with Electrical Fitters. The following categories of

employees are working in the Shed.

. i) Khalasis in scale. ««  Rs,750-940(RSRP)
_ii) Khalasi Helpers in scale., Rs.800-1150(RSRP) ™~
1ii) Fitters/Gr.III in.scale .. Rs.950-1500(RSRP)

iv) Fitters/Gr. II in scale .. Rs.1200-1800(RSRP) -

v) Fitters/Gr.I in scale .. Rs.1320-2040(RSRP):

The first two grades {viz.) Khalasis and Khalasi Helpers are

, common for both the Mechanical and Electrical wings. They will

assist the Fitters/Gr.III and higher grade Fitterw in their day-
to-day working since they are unsgilled or semi-skilled and fhey

will amda come under.Grdup 'D! category of.staff; From Fitters
. ' ’-_-——._——-_—_b—__'—-—-n—__
Gr.III, the channels are bifuzcated into two Branches as Mechanical

and Electrical Fitters/Gr.III will progress to Gr.II and Gr.I

'-basing on 1helT sultability and availability of the vacancies.

—_—-—-_--—-._—

6) In reply to para 6 (4), it is submitted that as already
mentioned above, the various categories of staff at the time

of recruitment viz.) as Khalasis and Fitters/Gr.III where they

are initially recr01ted will be taken as per the working needs

. .

: e A /=

i vl s Saer,
Kawemg . u, @, fa. 435 R gT Taama,
A-RE/R.SO/BZA s 111 JTRS/BZA,
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of the Traction Rolling Stock Organisétioh. The varibus categories
of posts are also created as per the working needs of the-Shed.

The Mechanist etc., who were recrﬁited as per the wofking trades
.are allied to the Meéhaﬁical wing. The seniority of the employees
belonging to allied trades is clubbed with the Mechanical Fitters
' for the purpose of p&omotion._ The seniors among them will be

promoted to Gr.II as per the combinea sgniority after passing

the necessary trade test.

‘The applicants dahnot compare themselves with that of the

employees of the other Elactrical wing with regard to their

e T T

promotlons, since the No. of posts as well as employees are more

q'___,_.,_...-.—--—— ———

in the lectrlcal wing than that of the Mechanlcal wing and

—

Principle of equallty is not deviated. The promotions in the

Electrical wing will be more than Mechanical wing since the

higher grade posts are proportionately more, because the posts

are bifurcated from Gr.III to Gr.I on a Eercentége basis. The

seniority of the staff is separately maintained for Electrical and

‘Mechanical wing in Gr.III and their promotions were ordered as ~

per the_seniorityfcum«suitability on egCh'side separately basing

on the vacancies arising from time to time, It is relevant fo

point out that the occurance of vacancies will differ basing on

retirements, deaths, fesiénatidn, promotions to selection posts

etc. It is not possible to fix that a Fitter should get promotior

to0 next grade after so many years or on par with other categories.
, As per the above, Electrical ?itter with less service may be

getting promotion to higher grade than Mechanical Bitter with

a longe; years'of service ‘as fheir séniority Qnits are different.

This cannot he stated as injustice as contended by the applicants,

7) In reply to para 6{(3), it is true that Headquarters Bersonnel
Branch, Secunderabad vide their letter No.P(EL)/694/Sangh/63/Sub,
No.14 of 23-10-19091 have dispensed with taking options while

promoting the staff from Khalasis in scale Rs.730-040 to the
o % .
g)".L i } J-'_'A'f—_}_,} ' /"j / 5 -

oM/ @ [ twwen | . q. fa, M/‘Z/J
8.EE/RS.0/BZA St.CEE/ TRS/ k7
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grade of Khalasi Helpers in scale Rs. 800-1150, As already pointed

out, the above staff come under Group 'J' category and they assist

the Fitters in Gr.III and above in their day-to~day working.
btaining their willingness to the Electrical and Mechanical

o

wings is still exists while fllllng the vacancies of Group

cadre of Fitters ar. III as and when VacanCles arise in each w1ng.

Hence,/there is no change of category of work is group "D
staff that is being carried out by the staff in the wings of

Electrical and Mechanical. The above has nothing to do with

the promotion of Fitters Gr.Ifi to hicher grades as contended

“by »he appllcants. As already stated above, the ratio Of the

§taff cannot be changed from; 603 40 to 50: 50 just with .a view

to glve morTe promotions to Mechanical staff, 2s that- will upset
the working needs znd lead to wastage of staff on Mechanical

cide and shortage of staff on electrical side thus effecting

the very working of the Loco Shed. Incidentally, it is submitted
that the avenue is not for giving promotions that the shed is
erected but to gét the maintenance of the Locos. However, it

is ensured that the princi@le of equity is not‘jeopérdised bY
stipulating set percentage of higher grade posts to avoid any‘
#rustratlonfgéuse a sence of deprivation., The workload of the

b SO

Mechanical wing has not been increazsed as contended by the

L e e

applicants. It is not based on any technical data but only
.-—-—-‘"""‘""—"-m —..._,___’\-—-
hypothetlcal at hest., ‘ P

- s e

8)7 In reply to paratg(é The applicants cannot compare
the Sanctioned strength of Loco Shed/BZA which deals with steam

loco motives and there are no Electrical Fitters in the loco

Shed, Ihg Loco Shed engages in the work connected to the steam

Engines. As the Honourable Court is aware the Electrical locos

‘ Uqr’m\l,'ij.:{.\.’ - - 6/
a.%eg/.\ | '74'479&[1// |
&RE/Rg . fa et/ v a0 e b,

'Si)/BZA &nEEE/TRS/L;W 
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are replacing the steam locos and quoting the'Steam loco shed

~-:Pagebs-

has ro relevance. DMoreover, the main contention of the appli-

- et T e e i

cants is the comparision of _Eggotlonal prospects of staff of

fieohanical with that of Electrical wing in ELS/BZA, —

e et —
et
e T

b

Hence:wgaé strength of Mechanical staff in the Steam lLoco

g gz o e
e et e e,

Shed cannot he compared “As éIf@édy*stﬁtéd”“%ove, s the recruitmen™

e e 3 e,
e ——— e,

of staff under the various categories of Electrical, Mechanical

and Artisan w1ngs will be always accordlng to the working needs

L

of Electrical Loco Shed, but it w1ll not be viewed for any

individual promotions of a category.

9) In reply te para 6(7), As already stated above, the |
revised policy of promoting Group 'D' staf f from Khalasi to

, Khalasi Helpers cannot be implemented in Group fC‘ category
.aé per the workload basing on job requirements. It is
imperative in the interest of éqhieving high degree of
performgnce expected bl Railways that the work of the staff
is to be hifurcated into Mechanical and Electrical wings with

s view to achieve the benefits of Division of Labour staff of

bettering their career is well brotected by the twin principle
of avenue of promotioh in consultation with Organised Labour a
sfipulated percent age distribution of posts in various grade .
in the same trade. \

10) I reply to Para 6{8). As the quantum of work as a whole

R e r & i o ——— -

in the Flectrlcal Loco Shed is 1ncreased and posts are also

and Electrical wings and there is no need to alter the ratlo

of 60:40 as the work of the Mechanical wing has not been.

r—

]
e v

',4/.:...7/-
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11) In reply to para 6(9). as above 'stated the vacancies

of higher grades of Fitters/Gr.II and Gr.I will be filled as
\ ) l »

and when arises, .Notification has been issued for albrting

the staff for suitability test for both the wings of Ekectrical

| and Mechanical wings. The No. of Vacanc1es are as follows:-

Electrical Fitters/@r.l .. 17
~do- /6r.II .. 38
Fitters(RS) Grade.I L 8 4
Fitters(RS) Grade.II .. 28

There is no need to stop the suitability test since there
e —

is nemineed to altef the ratios of the Electrical and Mechanical

wings as contended by the applicants. As a matter of fact
stopping the trade tests will jeoparadise the maintenznce of
locos which will have direct adverse impact on the movement of

the transport of men and materials of the Vijayawada Division.

. In view of the facts stated above, there are absolutely.
no merits in the application O-AuNo.87/92 and it is liable to
be dismissed I pray that the Honourable Tribunal may be please
to dismiss the same with costs and pass such other orders as

this Honourable Tribunal .may deem fit and proper in the circume

stances of the Case. Mf’}

DEPONENT,

'wfa’m?/ﬁﬂmfr&am :
Solemnly affirmed and signed before SI-EEE/TRS/BZA '

me in my presence of the iy day
of 3‘“\-\1 199%, at ‘5.30'\15_ W}@\)
Before me.

o R [ T e
ABE/RS.O/BZa
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1IN THE CENTRAL ADMINISTHTIVE TRIBUNAL:HYDERABAD BENCH
AT HSERABAD,
0A.?©2.

Date of orders;iy3-95.

1. K.Sreenivasulu

2, Sk,Abdul Basheer
3. D,Veera Raghavu lu
4, K.,Durga Rao

5. M,Hageshwar Rao
6, K.V.Durga Raoc '
7. I.Geovardhana Babu |
g8, R.,V.Krishna '
9, P,Raghavan. !
10.M.V.V.D.Prasaﬂ
11.K.Malayadri L
12 . A, Lakshmana R&o *
13.K.Balaramaiah
14.K.Krishna Marthy

15, Abdul Razak |
16,N.Subba Rao -

17.A.Nageshwar Rao
18.K.S.5.5astry

1¢.,D.Ganesh Verma
20,.K.Kari Krishna

21.,K.,Eswaraiah

22 .D,.Gangadhar !
23,M,Nageshwara Rao
24,V.Ravindra Raju
25.M,Goja Rao

iees Applicants,
And

1. The General Manager,uth Central Railwe
Secunderabad. | e

2. The Divisional RailwMahager,Traction
Ralling Stock,South :ral Railway,Vijayawada.

3, The Chief Personnel icer,Head Quarters Office,
Personnel Branch,Soulentral Railway,Secunderabad

i.. LI Respondents.
Counsel for the Appitj; Mr.M,Srinivas,Advocate
Counsel for the RespntssMr.C,Venkata Malla Reddy

|+ S.C.for Rlys, '

CORAM: .

Hon'ble Mr.JuF V.Neeladri Rao,Vice~Chairman

Hon'ble shri ngarajan,Member administrative

Hon'ble Tribuﬁa@e the follewing orders-

This O.A.was %praying for a declaration that
the Applicants are enti for promotion to higher cadres

alongwith the Fitters uthe Electrical Wing from Grade III
to Grade II andé from GHI to Gradé I on the basis of

L

.0;00.2
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' ' - th eir r@spac?ive seniority or in tﬁ@ altarnative to fix
the prometion policy in the ratio of 50 t 50 b ex*lu@irxg
the Artisan category from thm ?‘*fech ni_.-c;sal Wing under the

b -

.,»emmrity 1ist.
Ko one is prosent £or the Applicants even thaugh the
O, hels listed for ﬁiamiswt, T“e Oy ﬂ.is cﬁis"‘usE&ﬁ fm: ﬁs‘fwult.
oS :':%'\ g
f \mn\ . }* f ) - ﬁ'b'/
T s ik m.f‘-ﬂ “a:f ‘w, /1“31’)
‘ ‘*ﬂ-mﬁ} ) e E\_‘Anu;;-uf)DVn Rmigtrar(:!mﬁl)
4 .jnhxé, L 1. ‘
Copy £ot= PR |
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' TYPEDL BY CLECKED BY '
COMEARED 5Y AFPROVED BY

IN TEL CL ITRAL ADYIIIS TRATIVE ‘TLIBUNAL
YDERZBAL BLWCH AT HYLERAB

TLE FOW'BLL ML,JUSTICE V.NEELADRI RAO
VICE~CHAT KiAN

2ND
TLL HO.W'ELE AR, R BRANGARACIL ¢ M(7.D.a7)
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CATEL - -
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Admitted and Interim directions
Issukd.,

Allowe

Disposed of with directi
Dismissed

Disimigsed as withdrawn

Dismisked for Defaulpfk
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No order s to costs.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

A M.A.NO, 295/95 in O.A
Betweens

1, K.Srinivasulu 13,
2. S.K.Abdul Basheerx, 14,
3. D.Veera Raghavulu, 15,
4, K.Darga Rao. 16, 1

‘5.‘ M.Nageswar Ra_o; 17. J
6. K.V.Durga Rao. 18,
7+ I.Govardhan Babu. 19,
8. R.V.Krishna." 20,
9, P.Raghavan. 21,
10, M.V.V,D.Prasad. 22,
11, K.Malayadri.- 23,
12, A.Laxmana RaOe. 24,
25,

and

1., The General Manager,
 SC Rly, ‘3ecunderabad.

Ze ’l‘he Div:.sional Railway Manager,
Traction Ralling Stock,
SC Rly, Vi Jayawada._

3. The Chief Personnel Offloer,

Head puarters Office, Personal BraJ

S.C.Rly, Secunderabad.

7\

HYDERABAD BENCHAT HYDERABAD
ji .
Dute. of lorde_rs 28«3-96

It, Bal aramal ah, -

|

](. Krishna Mu rthy.
4|mdUl Razzak.
L .Subba Raoe.

JNageswar Rao‘-.
KeSeSeShastry.
B.Ganesh Varma.
lIK.Harikrishna
+Eswaraiah.
D.Gangadhar.
IM.Nageshwar Rao.,
V.Ravindra Raju.
M.Joga RaC._

es Applicants,

ach,

<+ Respondents.

For the ApplicantssMr. M.Srinivas.: Advocate. | -

For the Respondentss Mr.C,V,Malla Red¢
CORAMS

jr, SC for Rlys.

%

THE HON'BLE MLR JUSTICE M.G .CIJ[AUDHARI 3 VICE-CHAIRMAN

THE HON'BLE- MR.R RANGARAJILN s MEMBER(ADMN)

“I‘}ge"rrﬁbuna]:‘ made the. f<J|I|>

MK M, Sriﬁivas for the~ ap}”:
the reasons stated-in the applicakion,
04 restored.

llowing- Oxrder:-

licant is present, For

the same is alloweds

OA to be listed for hea‘mg next week in the 1992 matte s

et

Deputy REQistrar(inCC




To

1. . The General Manager,
SC Rly, Secunderabad.

2. The Divisional ‘Railway Manager,
- Traction Ralling Stock, SC Rkys,
Vi jayawada. ‘

3. The 'Chief Personnel Officer, Headguart_,ers Office,
Personal Branch, SC Rly, Secunde.rabat_i. ' .

4, One copy to Mr, M.srinivas, advocate, 3=4-526/21 "MALLIKA® -
Barkatpura, Hyderabad. :

. 5. One copy to Mr.C.V.Malla Reddy, SC for Rlys, CAT.Hyd.

6. One spare copy.

PV,
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M. SRINIVAS scom. us. T 667467
ARYVOCATE

Standing Counsel For : "MALLIKA®

Bank of Baroda 3-4-526/21, Barkatpura, R
Bank of India Hyderabad - 500 027 L

Andhra Pradesh. s

The Oriental insurance Co. Ltd.
Date: 24-10-96

To
The Hegis trar, .
Central Administrative Tribunal,

Hyderabad ' Bench, -
At HYDERABAD.

 Sub: Posting of O.A. No,87 of 1992 for some
clariflcat:.ons‘.*—‘_—'—‘—'——

Sir, .
The above mentioned O.A. was dismissed by the Hon'ble

Bench on 23-10-19%., I could not attend the court on the said

date due to personal inconvienience, however the matter was

decided on merits by the Bench. As some clarifications are

required to be made, I request you to kindly direct the office

to post above O.A, "For Being Mentioned" tomorrow i.e. 25-10-1996.
Thanking you, |

Yours sincerely,

| ﬁ’/ RINIVAS )

COUNSEL FOR THE APPLICANIS
in O,A. No. 87 of 1992,

m[M :



CENTRAL BUMIGISTRATIVE TRIBUSAL
HYJERABAD BEHCH @ HYOERABAD.

C.i.to,. B7/92 .
el ol

‘ DATE 7 OECISI.N:  23=10-96
Ke.Sresnivagulu & 24 others : PETITIZHZR(3)
Shri M.Srinivas o - FUVSCATE TR THE RFRTITICNIR(S)
YIRBUS
The Gensral Manager, SC Rlys, Sec bad RIS RNCeNT (8)
% 2 others : ) |
Shri C.V.Malla Reddy, C ~UVLLATS FOR THE
, RISFLHIERT (3)

-

THE He'cle JUSTICE SHRI M.G.CHAUDHARI ¢ VICE-CHAIRMAN

THE R W'BLE  SHRI H.RAJENDRA PRASAD : MEMBER (A)
1. Jhether Reporters oflocal pepers may be allowed to scge §%£‘7
ths judcement? ‘ :

2. To be r-ferred to the Reporter or not 7

J. Whethzr their Lordships u;ch to sge the fiair copy af

the juccement 7 f\kv

4. Uhether the Judgemenmt ias to be eirculatsd to the other
Szncheg 7 '

Jucubmsnt delivered by Hon'ble Justice Shri M.G. Chaudharl,

Vice=-Chairman
//5%21:: | - ‘
(HHRP) ' (HMGC 2)
Mm(A) yC ¢
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

DATE DOF URDER :__23-10-96

Between =

1. K.Sreenivasulu 14.K.Krishna Murthy
2. Sk.Abdul Basheer 15.Abdul Razak

3. O.Veera Raghavulu - 16,N.Subba Rao

4, K.Durga Rao o ) 17.A.Nageshwar Rao

S. M.Nageshuar Raop : 18.K.5.5.5astry

6. K.V.Durga Rao T 19.0.Ganssh Verma .
7. l.Govardhana Babu ' . 20.,K.Hari Krishna

8. R.V.Krishna " 21 .K.Eswaraiah

9. P.Raghaven "~ 22.D.Cangadhar
10.M.V.V.0.Prasad = 23.M.Nageshuara Rao
11.K.Malayadri 24,V .Ravindra Raju
12,A.Lakshmana Rag 25.M.Joga Ran .
13.K.Balaramaiah |

eses Applicants
And
1. The General Manager, SC Rlys, Sec'bad.

2. The Dlv1510nal Rlys Manager, Traction Ralling Stock,
-~ 8.0, Rlys,syljayauada.

3. The Chief Parsonnel Officer, Head Quarters Office,
Personnal Branch, SC Rlys, Sec'bad.

++e Respondants

Counsel for the Applicants : Shri M.Srinivas

Counsel for the Respondents : 'Shri C.Venkata Malla Reddy, SC for Rl

CORAM:

-

. ° : ' - [———-"! - —
THE HON'BLE JUSTICE SHRI M.G.CHAUDHARI : UICE—CHAIRNAN‘é&éf .

THE HON'BLE SHRI H.RAJENDRA PRASAD :  MEMBER (if%ygf

LN} 2.

e
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(Order per Hon'bie Justice Shri M.G.Chaudhari, Vice-Chairman).

- 2 -

Shri Venkat Rao for Shri M.Sriniqas requests for adjourn-
ment on the grdund that Shri M.Srinivas is out of station.l'Thé GA
reached hearing yesterday. Theres was no leave note FiladﬁyaSh;i_.
M.Srinivas nor any one éppsared for him to a sk for adjuurnméqt.v The
mattor being an old mgttar of the year 1992 we uwere inclinéd to'dia—
pose it of after going through the record of the cass. -Hgmauer at
the requust of Shri Sanaka Rama Krishna Ras and Shri'CU‘Malla'Reddy
that they will inform Shri M.Srinives to attend to the matter we
ad jour ned £he matter tillltoday. Howsvar instead of Shri M.Srinivas
remaining present or any other learned advocate placed in charge of
the matter, Shri M.Venkat Rao seeks'adjournmant. Having regard to
the long pendency of the matter we refuse adjoﬁrnment. Shri Vaenkat
Rao sayé that he has no instructinﬁa. Hance we have gons through
the record and heard Standing counsel for the Respondents., Ue pro=-
ceed to dispose of the OA acti%g under Rule 15(1) of CAT (Proceedure)

Rules, 1987,

2. The applicatien was originally filed sseking a declaration
that the respective applicants are entitlad for promotion as Fitters

Grade Ill to Grade II and Grade II to Grade I on the basis of their

relative seniority on par with the persons from the Electrical Uing

and consequential relief, However by order dt.5-5-92 the applicants

were directed to restrict the prayer only to Gr.lII Fitters amongst

the applicants and to amend the CA accordingly. The counsel for the
applicants hag thereafter amended ths OA confining it to the 25 appli-

cants who are working as Gr.III Fitters Mechanical Wing and has
retained ths names of only 25 applicants, The application is there-
fore confinsd te those 25 applicants. Thes applicants (25 in number)

had been working as Fitters Traction Rolling Stock Departmeht,

R ENNEN]
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Electric Loco Shed, S.C.Riys, at Vijayawada., The said Electric

- 3 -

Loco Shed uas stafted in the year‘1979. It has two uingg Viza,
Mechanical and Electrical. The applicants were working at wvarious
places garlier as Khalasis and Khalasi Helpers. 5ubsaduently thay
were appointed as Fitters. The categogy of Fitters is.divided into
three grades Uiz., Gr.11I, Gr,II and Gr.l. Khalési Helpers fall
within Gr,JII1I Fitters., The applicants have been placad in thatl
grade. The app@ﬁntmenﬁ of Gr. 11l Fitters is deone in both the Wings
vize, Elactrical & Mechanical after the choice is indicated by the
employéa concerned to be placed sither in Elactriqal Wing or in
Mechanical Wing, These appointments are made after issuance of a
notification calling Por options and then by holding a uritten test.
It is aue:rad that all the applicants are Fitters working in the
Mechanical Wing. Thgir grisvance is that although those persaons:
who were given appointment inthe Electrical Wing are being promoted
to Gr.II Fitters and Gr,I Fitters aﬁd are getting promotion mucﬁ
before the Mechanical Staff the Mechanical Staff in category~Il1 is
.being left behind. This anamoly according to the appiicants arisés

because the respondents are following the ratio of 60:40 for the

Mechanical Wing as against the ratio of 50:50 followed in the
Electrical Wing, Tha applicants allege that therefore the respondent
are practicing discrimination betwean similar émployees working

in the two wings and there is breach of rule of equality,

...4.

o
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iihe applicants therefore seek the declaration as mentioned at
ﬁha out set. It ig also thgir contention that work loaa 1R e

- boen , ¢ -
Mechanical Wing in Vijayawada Loce Shad increassed eff late wuith
1

tha introduction of latest type of Locos and therefore the stand

of the respondents that there is more work in the Electrical Uing
' : TN 11
than the Mechanicel Uing is erronscus and rasults /arbitrary treat-

ment being meted out to the Mechanical Staff. The D.A. was

presented in August, 1992,

3. The question therefore that needs consideratiaonis as to

whether the respondents are justified in adopting the ratie of
promotion as 60:40 for Mechanical Wing instead of 50:50 in the

Electrical Ying., No other disputed question has been raised.

4, The respondents have in their reply offered following
explanation in justification of follouwing the ratio of 60:40
for the Mechanical Wing :

The Electrical Loco “hed comes under Traction Relling
Stock Oepartmsnt and the staff employed in the Railway
are programmed to progress by having a scheme of dis-
tribution of posts in different grades at a particular
percentage and an avenua. 5fﬁis avenue is finalised
by the Adminigtration in cuﬁgultation with the repra«
sentatives of the Urganisad_ﬁgﬁour (through the 2 re-
cognised Trade Unions) at ths zonal level at the
Headquarters of the S.C.Railway. It is as pesr the
existing avenue chart that there exist two wings
viz., Mechanical Wing and Electrical Wing, That
Division has been made to provide the Administra-
tion requisite guantitative and qualitative staff to the
in take of skilled grade, In both the wings houever
the vacancies of Fitters sre filled by promotion {(50%)
from Khalasi Helpers, 25%.by Limited Departmental
Competetive Examination quota from serving Khalasisgs:
and Khalasi Helpers and 25% by direct recruitment,
The applicants came in the cadre of Fitters Gr,III
by direct recruitment in the year 1979-80 at tha
R
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initial stage of formation of Electrical Loco

Shed. Some of the applicants have been promo-

ted as Khalasi Helper and some from LDCE quota.

At the time of appointment as Gr.l1l Fitters

the candiates have choice to chooss by exer-

cisiggb€ﬁe wing in which they are interested

and af€ar passing the necessary Trade Test they

areagﬁﬁéépgad as Mechanical and Electrical

Fitté;é as per their choice. The applicants wene

appointed in this manner in the Mechanical Wing.

Fitters ére eligiole for promotion in both

wings to Gr.l1I and Gr.I. As per the working

neads of the Electrical Loco Sheds the posts

created for the Mechanical Wing are less than

the Electrical Wing and therefore they are

maintained in the ratio of'-60:40. Dus to this

the posts in the higher grades of Fitter

Gr.I1 and Gr.l in the Mschanical Wing are less

compareﬂin the Grades of I and II in the Elec-
trical Wing bumerically but percentage is ﬁ;_:

same and thus ths rule of equality is not breached.
From Fitter Gr.IIl the channels are bifurcated .
into twp branches as Mechanical amd Elsctrical
Fitters will progress to II and I basing on

théir suitability and availability of ths

vacancias, The seniority of the employees

belonging to allied trades is clubbed with the

Mechanical Fitters for ths purpose of promo-

tion and the seniors among them will ba promo-

ted to Gr.II as per the combined seniority

after passing the necesgsary test. The respon-

dents therefore contend that the applicants cannot

compare themaelvas with that of ths employees

of the Electrical Wing with regard to thair pro-

motion since the number of posts as well as

employeses are more in the Electrical Wing than

that of the Mschanical Wing and the promotions

in the Electrical Wing will be more than in

the Mechanical Wing, The posts in the highar grads

are proportionately more in the Electrical UWing

because the posts are bifurcated as Gr.Il and I amd

the seniority of the staff is seperatsly maintained

for the Elsctrical and Mechanical Wing in Gr . 111

and their promotions were ordered as per the seniority,

LR N N



s vacencies as they uere auailable;in the respec-

' staff have get been gffected or thus the respon-

<

- f =

cum suitability on each side seperately basing

on the vacancies arising from time té{@ima. The
occurance of vacancies will differ in tuo wings.
It is not possible to fix that a Fitter would gst
promotion to next grade after a certain number of
years or on par with other categories and thus

the Electrical Fitter may get promotion earlier

v~ than a Mechanical Fitter with a longer years ef
as their seniority units are different. The Res-
v pondents den%eﬁ:that the work load of Mechanical

wing has increased as averred by the applicanta and

they contend that the averment is not based on any

technical data but is hypothetical. The respaondents
#  also pointed cut that the quantum of work as a whole

in the Eisctrical Loco Shed has increased and posts

are also increased simultaneously in both the wings
P and there is therefors no need to the

ratio of 60:40 for the Mechanical Wing., The Respon-

dents state that the vacancies o? the Fitters

Gr.Ill and I will be filled as and when nesd ariges.

They however also state that there is no need to

stop the suitability test since there is no need

to alter the ratio. The reply was made in 1992

and therefore the respondents have mentionad the

tive wings. The respondents thus contend that
the contention of the applicantsthat in compari-
sion the promoticnal prospects of thea Mechanical

dents are acting arbitrarily or that it results
in discrimination uiﬁ%e-uia the applicants is
WwIong. |

5.\ The reply ot the respondents gives a Pair idea of the
scheme adopted., Thers cannot be a dispute in vieuw of the aver-
ments made in the application itself that when the staff from
Khalasi and Khalasi Helper is brought to{fﬁ%}ar Gr.IIl an option

was earlier being taken for opting for either Mechancial Wing

or Electricel Wing., Although it appears from the reply that after

for promotion el

23-10-91 taking of options/has been dispensed with in so far as the
FY

[~ V- '
applicants concernsd it is clear that they had gone to the Mechani
. A

....7'
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Wing as per their choice. Now it also appsars from the countsr
that the Railway Board has issued a direction to the effect that
distribution af’ posts be made into Skilled Gr,I1II, Skilled Gr.II
and Skilled Gr.I in the ratio of 30:35:35 respectively, UWith

that distribution it is clear that the ratio is maintained in all
the 3 grades and it is hy-uirtue of unfking needs that the number
of posts are more in the Elactrical Wing. The promotion being
reqgulated as per the distribution of posts the opportunitiss oé
promotion are equal in both theruings dapeAding upon the availabili-
ty of uacancigs. That also . can be sesn from the'posts that wers
available when the counter was filed that ig in 1992, It is éhoun
in para-11 that there were 17 vacancies in the Fitter Gr.I and 38
vacancies in the @Etter Cr.Il iﬁ LnalElectrical Wing and there
were 8 vacancies in the: Fitters Gr.l and 28 vacancies in Fitters
Gr.Il the last two being in the Nechanicél Wing. Bearing in mind
this vacancy position the ratio of @D:§ﬂ applied to Mechanical

Wing does not appear to be unfair on unjust,

Be The ratio is applied right from the initial stage viz.,

when promotions ars aﬁfected from unskilled staff to Semi Skilled
staff and Lhen Semi-skilled to Skilled category and for that

purpose the method of departmental competetive exémination is
followed. Once the two wings are bifurcated and seniority is
seperately maintained the avenue of promotion would have to bs
accepted as is available in the respective wings by the staff
working im the rsspective wings. Staff in gne wing cannot comgpare.
itself with the staff in the other or with the prosﬁ&cts as may

be open to the staff.in the other wing.  No grievance in that

respact can be made after initially the choice is made to opt

.OO.BQ
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far mechanical wing. We therefore do not find discriminatory
trestment meted out to some class of employees. The employees
working in Mechanical Wing are a seperate class and the smployess
working in t he Electrical Wing are a seperate sCclass. Althdugh
the sﬁurce of initial recruitmert may be similar the differencs
in prospects of promotion to the higher grades is reqgulated by
the éxigengies governing the two wings ffom,time fn time and
availability of vacancies in the two wings. 1t may be emphasised
that the applicants had been given choice when they uwere brought
to Fitters Gr.IIl and they had opted for machanicﬁ@jl Winge. The
prospect. of prnmotign'in electrical wing .also cannot be said to
ba\preferential to the Electrical Staff bacausa there are mors
number of persons to be considered by reason of larger number of
posts. .The applicants therefore cannot seek comparison with the

staff in Electrical Wing.

Te We are also inclined to accept the statamant of thersspon=-
dents that with the increase in the‘quantum.nf tﬁa work as a whole
in the Electrical Shed, pas£s have been increasﬁd simultanecusly
in both the wings gso the prospects of the Mechanical Wing have not
been adversely affected. The diQisiop of the posts ié being made
as per the unr#ihg needs of the shed and ve do not find that the
regpondents who are in charge of the shed have carried out the
division incongistently uith the working needs of the shed. Ue
are also inclined to sccept the statément mada by the respdndents‘
that the work load of the Nechaniéal Wing has not increassd with
reference to the guantum of work required to be put in by the staff

of the Mechanical Wing, The further circumstance of both the

labour unions having agreed to the avenue of promotion as provided

.‘...g.
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and the percentage amd ratio followed further shous that the
reaﬁondqnts have not aéted unfairly. This is not a case where
it can be said that the legitimate expectation of reasonable
opportunity of promotion toc higher grades is denied to the appli-
cants. .As explained by the respondents the vacancies when t hey
arise are filled up after @ssuance of notification and inviting
candidates to apply and thereafter by nolding a suitability test.
These are the normal and basic ruleé by which a recruitment would
be governed and we see nothing unfair in thatwg;néeedure béing

followsd by the respondents,

Be In the light of the above discussion we are of the‘uiéu
that no case of discrimination or unequal treatment has been dis-
closed., Likewise no case has been established to alter the ratio
being Folloued.by t he respondents in the two wings. In view of
this conclusion no relief as prayed can be granted Eo the appli-
cants. Accordingly the case is liable to be dismissed,

. o 2
S, The CA is dismissed. No costs., The intérim order stands

]
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(H.HAJENDR(A) ASAD) (M.G.CHAUDHARI)

Member Vice-Chairman
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Dictated in Opén Court.f¥;FJﬁH 5 - EZ: ) :
T Ropudy Kestsbed (P e o
avl/ ‘ -




R

1. The General Manager, SC Rlys, Pecunderabad.

2., The Divisional Railway Manager, Traction Railing Stock,
SCRlys, Vijayawada.

3. The Chief Personnel Officer, Head Quarters Office,
Personnel Branch, SC Rlys. RKIxKy Secunderabad.

4, One copy to Mr.M.Srinivas, Advocate, CAT.Hyd.
: Malla
5. One copy to Mr.C.venkatakxXxhis Reddy, SC for Rlys. CAT.Hyd. e

Q,

6. One copy to Library, CAT.Hyd.

7. Copy to All Reporters as per standard list of CAT.Hyd

8, One spare copy. .

pvm,
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COMFAREL E AYFROVED BY

IN THE CEN L ADMINISTRARIVE TRIBMMNAL
HYDERABALD BENCH- ATH ’DLFABAD

k_/’-‘-'
THE HON'BLE MR,JUSTICE M.G,CHAUDHART

VICE~CHAIRMAN

AND .
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. : : THE HON'BLE MK.H. RAJENJ.)RA PRASAD:M(A)

- - ] Dated:')j}r o ~1996 ‘ [N

OLpER / JULGMENT
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. in
C.h.lio. &7 }CI ) -
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Admitted and Interim Direcvddns

.
e T

Issued.

Allowed,
Disposedlof with directions
Dismissed
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Dismissedjas withdrawn..
Digmissed for Default.
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